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[Shri Hanumanthaiya] "
with minor injuries are being treated in the
Civil Hospital, Gonda.

The Deputy Minister of Railways accolf-
panied by Member (Transportation), D.irec-
tor (Signalling and Telecommunication),
Railway Board and the General Manager,
North Eastern Railway rushed to the site of
the accident from Delhi by air. They inspec-
ted the site of the accident and visited the
injured persons in the hospitals.

Ex-gratia payment has been made to the
next of kin of the dead and to the injured.

The "Additional Commissionzr of Railway
Safety, North Eastern Circle, Calcutta will
hold his statutory inquiry into this accident to-
morrow.

Pending the inquiry, the train crew of No.

32 Dn. Kanpur-Barauni fast passenger and the

concerned staff responsible for train operations

at Gonda Kachahri station have been placed
_ under suspension,

12,46 hrs.

% GENERAL BUDGET, 1971 -72—GENERAL
DISCUSSION—Contd.

MR. SPEAKER : We resume discussion
on the General Budget. There are 13 hours
and 15 minutes yet to go.

SHRI SHANKARRAO SAVANT (Kolaba):
Mr. Speaker, Sir, the Finance Minister deser-
“ves to be congratulated on making the best of a
bad situation.

We are only recentiy recovering from the
severe jolt which our economy received at the
time cf devaluation. We went for devaluation
in the fond hope of improving our adverse
balance of trade as we believed a- that time
that as a result of devaluation, our imports
would be cut down and our exports would
receive a boost. ‘This expectation however, did
not come true and for full three ycears we were
left to lick our wounds. Our perseverance
however started yielding dividends since last
year, The Economic Survey for 1970-71 clear-

ty shows that we have made considerable
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.headway in agriculture
Report says on page 35 ;

and industry. The

“Money supply with the public which
increased at the rate of about 8 per
cent during 1968-69, has witnessed a
certain accelerated growth during the
subsequent two yecars. The annual
growth rate works oui to 10.8 per cent

for 1969-70 and 9.2 per cent for 1970-
71”7,

In the case of our bhalance of trade,
what is said on p. 49 :

this is

“The overall balance of payment during
1970-71 showed a sharp reversal from
the favourable position in 1969-70...
Thus for the first time during the Se-
cond Plan, there are no outstanding
drawings on the IMF”.

Again on p. 51 :

“A further reduction in the trade deficit
was one of the factors leading to the
overall improvement in the balance of
payments during 1969-70”.

While thus we were making progress in all
spheres and when our cconomy was poised for
a further leap, we were suddenly faced with
the evacucc problem which has threatened to
cat up most of our extra carnings in agricul-
ture, trade and industry, during the last two
years. For this catastrophe, nobody is to be
blamed, but we have willy-nilly to tackle it.

The second challenge to our economy is of
our own making. It arises from our own slogan
of garibi hatao. If we were to concentrate all our
cfforts only to cnsure cconomic growth, it
would have becen 2 much casier task ; but we
want there should, at the same time, be social

justice. The two things cannot go easily hand
in hand. This means that the incentive, which
is the main plank in a planned economy,

must not be dampened, and at the same time,
jobs must be found both for
and  for (h2 uncducated.
rarc acumen and accurate foresight.  The
Finance Minister, therefore, deserves to be
congratulated because he has shown tremen-
dous courage in augmenting the annual plan
by Rs. 300 crores. If only he were (o stick to
the old annual plan, there would have been no
nwed for extra taxation, But he has augmen.

the educated
This  requires
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ted the annual plan by Rs. 300 crores, and he
has also augmented the share to be given to
the States by Rs. 74 crores, and that is the
reason why he had to face a_ deficit of Rs. 397
crores in the Budget, and hence the need for
extra taxes and duties.

A gap of this magnitude naturally could not
be left uncovered, and he has tried to net in
nearly Rs. 177 crores by way of taxes and
duties. In so doing, he has naturally taken
special care to sce that tax-dodgers do not go
scot-free. At page 2 of his speech, he has
enumerated special measures which he propo-
ses to take, so that the tax-dodgers do not go
scot-free.

The real effect of these measures will not be
felt during this year. It will be known only in
the next two or three years, and then we will
be able to understand what a great foresight
has been exercised by the Finance Minister.

The Budget has been criticised by the right-
wingers and the left-wingers simultancously.
The right-wingers have stated that it will
dempne the initiative, while the left-wingers
have said that there is no socialism in the
Budget, that it is absolutely capitalistic and it
cannot mect the demands of the garibi hatao
slogan, Both the criticisms arc wide of the
mark.

In the course of his specch, Shri Samar
Mukherjee denounced the Budget as unsocia-
list and cven reactionary. He laid down the
proposition that indircct taxes always fall upon
the common man and that as thc proportion
of indirect taxes to direct taxes is very great
in the Budget, the Budget will hit the common
man. I would like to point out in this connec-
tion that indirect taxes do not neccessarily fall
upon the common man. ‘They fall upon the
consumer. It all depends upon the type of
consumets they encounter. For example, when
there is a tax on cigarcttes, the consumers
being from the upper middle classes, it is they
who will be hit by it, but if the tax is on
tobacco itself, the consumers being common
people, the common people will be hit by it.
So, we cannot lay down the proposition  that
indircet taxes always hit the common man.
They hit the consumer, not necessarily the
common man. In this case, there are indirect
taxes no doubt, but all the
not of such a nature that they will hit the
commnon man.

indirect  taxes are
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Secondly, his proposition is that the pre-
ponderance of indirct taxes over direct taxes
itself shows that this is not a socialist Budget.
This is just the reverse of what actually hap-
pens. In a socialist socicty, the means of
production being owned by the State, there is
hardly any scope for direct taxes. Ina socia-
list society there is bound to be a preponde-
rance of indirect taxes over direct taxes. So,
the proposition that he has laid down that
because there is a preponderance of indirect
taxes over direct taxes is not a social
budget, is absolutcly wrong. On the contrary,
the reverse is true.

Mr. Samar Mukherjee also tried to distin-
guish between State capitalism and  socialism.
The distinction is too pedantic and has no
bearing on the budget before us, I do not
want to go into it any more.

The next speaker was Mr. Indrajit Gupta
who also belonged to the Communist party of
the right group. He madc no new points but
only reiterated the arguments of Shri Samar
Mukherjee in more eloquent and more cxplo-
sive words, He parsistently averred that the
budget provides an infrastructure only for the
private sector. Granting for the time being
that it does so, does it nor at the samc time
provide an infrastructure for the public sector?
If that is so, what is the usc of hitting at the
budget on that score ?

Curiously enough the two sections of the
Communist Party reccived strong support from
the ultra-rightist Jan Sangh in denouncing
the budget as unsocialist and unrealisidc. The
young prince of Gwalior, Shri Madhaorao
Scindia speaking in strident tones not only
cursed the budget but with the air, cgo and
gusto to a Delphic oracle predicted that evil
days are in store for Shri Chavan, the maker
of the budget. Need T rvemind  him  that
his leader, Shri Biharilal Bajpai had made
similar predictions about Mrs. Indira Gandhi
before the election and just  the reverse of
that prediction had taken place ? The young
Maharaja coaxingly referred to Shri Chavan
as a lcading Maratha and in that context
referred to his own Maratha lincage. But he
would do well to note why Yeshwantrao be-
came leader of the Marathas while the Maha-
raja has luiled to do so though he and his
Hlustrious miother addressed quite a few election
meetings in Bombay. Yeshwantrao is a leader
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[Shri Shankarrao Savant]

of the Marathas because he mixes with
them and shares their weal and woe,
while the young Maharaja exults in baskige in
the sunshine eluded by an oligarchic organi-
sation like the Jan Sangh which is far removed
from the masses. If the Maharaja cared to
study past history he would know that
Mahadaji Shinde, the founder of his dynasty
became great by his loyalty to the Maratha
confederacy and not by ploughing a lonely
furrow (Interruptions.) He made an enigmatic
remark ‘magic wands and godfathers cannot
change the hard facis of economics’. He did
not expand his remarks but it is obvious that
by magic vvand he referred to the slogan of
‘garibi hatao’ and by godfather he referred to
Mrs, Indira Gandhi. It was entirely out of
place.

I shall refer to two or three things about
the budget. The Finance Minister has placed
an excise duty on coarse variety of cloth. This
duiy will go against the principles enunciated
by the hon. Minister himsclf because it will
fall upon the common man and is therefore
conducive to the rise in prices. Secondly excise
duty on petroleum and peiroleum products
will also affect the people. Transport is not
a luxury and there is no substitute for it.
Thirdly, there is a duty on maida which will
be felt by the poor in urban areas. We can-
not make a distinction between the poor in the
urban areas and in the poor in the rural
arcas and thercfore this duty alco deserves to
be amended.

My contention is that after making some of
these amendments in the budget, the budget
on the whole is a budget for the common man
and deserves to be supported. I would fervent-
ly request the hon. Finance Minister to make
the necessary amendments of taxes which are
going to hit the common man and the poorer
sections of the society.

13.00 hrs.

SHRI DASARATHA DEB (Tripura East) :
Mr. Speaker, Sir, T risc to opposc this budgct.
My party spokesman, Shri Samar Mukherjee,
hasy sufficiently dealt with the cconomic aspects
of this budget, and I do not proposc to d-al
with those aspects.

Mr. SPEAKER: May I

request you to
continue after lunch ?
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13.01 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
at five minutes past Fourteen of the Clock

[MR. DEPUTY-SPEAKER in the Chair]

GENERAL BUDGET, 1971-72—GENERAL
DISCUSSION—Contd.

SHRI DASARATHA DEB : This is a
further reflection of the approach and  attitude
of the ruling class towards the social, economic
and political problems. This budget cnvisages
the imposition of more burdens on th= common
prople. As a result of the proposed enhanced
taxation imposed on maida, coarse cloth,
readymade garments (particularly garments
of cheaper variety), motor spirit and increased
railway freight and passenger fare the common
man will be hit most. Because of the increase
in transport costs the prices of the essential
commodities will become still higher and the
common people will be hit much by this bud-
get which our Finance Minister has proposed
for this year. The victims of the soaring
prices would be the common man, the working
class and the peasantry, those who belong to
thi: low-income group. This is a pro-capita-
list, anti-common peoplc budget.

The capitalists everywhere delight in sucking
the blood of the common people, the working
class and the peasantry. In our country alsc
the capitalist section wants to survive at the
cust of the common man. They pick money
out of the pockets of the common man, rob
him, fill up their own pocket and build a
fortune. This is the characterisiic of the
capitalist class. Our government, which re-
present the monopolists, big business  houses,
zamindars and the richer scction of the pro-
duce, have produced this budget. That is why
Isaid in the beginring that I rise to oppose
this budget.

During the 23 years of Congress regime the
poor have hecome poorer and the rich richer.
All this talk of socialism, of social wclfare ctc.
is nothing but a deception or pretention.
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Does this budget contain even an iota of
dircction for building a socialistic economy, to
provide land to the landless and poor people,
to provide employment to the unemployed
People or to rais the standard of living of the
common man ? No, Sir ; not at all.

Every year they produce a budget which
faxcs the commodities more and more, thus
Increasing their prices still further. That is
the real characteristic of  our government, as
we have seen al] along. Some people lamen-
ted that this Congress Governmen* did not
keep up their promises, the promises which
lhey‘hz.wc given during the election period.
But is it something new ? Since 1952 Cong-
ress Government gave o many promises to the
votcrs at the time of the election and after
comu?g to power they never fulfilled those
promises.  They have always be.rayed the
people in the past, they are betraying them
now and they will betray them in the future,
because they represent the capitalist class.
They cannot give any relief or facility to the
Common people because it is not in their
nature,

E\'_en. a cursory glance at the budget shows
that it is a police-biased budget. The tudget
allocation for CRP is Rs. 77,67,33,000. Apar!
from that, therc are allocations to the BSF
and the Industrial Security Force etc. The
total expenditure comes to ncarly Rs. 100
crores for maintaining the pclice batallions
at the Centre. This Ccrgress government
wants to strengthen its own police force Lecause
it knows that its anti-pcople behaviour will not
8o unchallenged, that prople will challenge it,
people will come forwaid :0 protest against it
and resist it. That iswhy it has incrcased
its police Ludget.

Then, as if the increase in the police force s
not cnough, it has come forward with another
Preventive Detention Act, now called the Main-
tenance of Internal Security Act.
this because they want to put the people who
are opposcd to them inside the prisons without
any trial.

They want

Sce the Budget for the Tribal arcas and you
will find that the allocation of funds for
police is to the tunc of Rs. 14,92.23,000 but
for cducation it is only Rs. 92,33.000 and for
public health only Rs: 74.51,000. Not only
that, in Andaman and Nicobar Islands also I
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find that the police budget is very much. It is
Rs. 93,53,000 but for education it is only Rs.
63 lakhs.

That is why I say this. To what items does
our Government attach much importance ?
Not to health, not to education, not to deve-
lopment work, not to the uplift of Scheduled
Castes and Scheduled Tribes, not 1o the deve-
lopment of backward areas but to increasing
the police strength. To strengthen itself it has
allocated a lot of money for the Police. -

This is the thing that is taking placc in our
country and these people advocate that they
are building socialism, that they are giving
some relief to the poor people. But the real
thing in their mind is what the capitalists
think. Tet the common man go to hell but the
capitalists must survive. This is the crux of
their Budget. Because they are looting the
common man, tkey want to strengthen the
police and to suppress the working class, the
employces the peasantry and other people who
at last are bound to risc against their exploi-
tation and repression.

Yahya Khan has been Lutchering in East
Bengal—now it is Bangla Desh—with the help
of 70,000 military. But what is our Indira
Government doing in West Bengal ? In West
Bengal we find the West Bengal police strength
itsclf is 60,000 and the CRP and BSF streng'h
is 50,000. Bcfore the Jast general clection they
deployed another 5,000 military force, 1Tt
ccnmies 1o a total of 1,60,000. Now Shri Ajoy
Mukherjec wants another 25,000. That means,
it will ccme 10 ncar akout 2 lakhs. This is the
thing that is geing on. T want to protest
agaiust that. This should not go unchallenged
by the fpeople. Let cur Government realise
that,

Comirg to the point of the Cerure and the
States, I should be very preise, 1 say that
more pow: r and we.lth has been concentrated
in the hands of the Cenire and they want to
concentrate it more. Really, the States are
quite helpless. Even to start a small project or
some welfare work cte., they are to wait for the
grants from the Centre. 1 think, this state of
affairs should be put an cend to. The States
should be given more power and at least 75
per cent of the total inceme from excise ete.,
should be given to the States  themselves,
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[Shri Dasaratha Deb]
Coming to Tribal welfare, in the Fourth
Five-Year Plan at p1s: 418, the Plan suggests :

“The first step nccessary for raising the
economic condition of the Tribal popu-
lation is protection from “exploitation.
This has to be supported by legislative
and executive measurss. It is also
necessary to ensure that the protection
to Tribes in the matter of eviction and
land alienation, scaling dowa thz debts,
regulating moaeylending and control-
ling the rate of interest, is properly
enforced at the fizld level.”

But this Budget does not indicate even the
making of a beginning to fulfil that rask.
This is only tall talk and this tall talk has been
uttered by the ruling class just to fool thc
people, to catch their votes and not to do
anything about them.

After 23 ‘years of Congress rulz, we have
found that tribals have lost what they had
carlier. During the British period, they had
their cultivable lands whi~h they have lost
now. They had jungle and forest lands for
shifting cultivation. They have lost those
lands because almost all the areas have been
brought under “Reserve  Forests”  and  the
tribal people arc no even allowed
jungles and  forests.
out of cmploym xat.

to cater
‘They have b2en throwa

In Tripura, 2000 tribal people woie uproot-
cd from agricultural land aad 403) tribal
familics were ousted from their occuparion
because they could not cultivate forest lands
for Jhum cultivation as such lands have been
brought under “Reserve Forests”. More than
1000 families arc implicated in forest cases on
the plca that they have violated the Forest
Actand thry have bz:a pressurised  into takins
loans from unserupulous moacy-lenlers at an
exhorbitant  rate of interest to defend
cases, etc, Therefore, T say, so
Government is

their
far as the
concern~d, in  words, they
aiways express ia favour of the tribal people.
But actually they are not doinz anythiag  for
them. ‘They ar- doing contrary thiags.

In Tripwa itself, the tribal belt has been
scriously disrupted due to  infiltration  and
penetration of nun-tribal people, There is no
checl on it In fast, the Goverament is encou-

JUNE 7, 1971

Gen. Budget—Gen, Dis.. 140

raging the infiltrators, The result is that the
tribals have been facing serious aggressions on
their home land.

Wheve is th= Government schem: to protect
the handicapped people ?  There is nothing.
Even the other day, my hon. friend has bcen
complaining about the difficulties that they are
facing. The sam= thing is taking place in other
parts also. It is high time for the Government
to set apart at last some lands in the tribal
areas exclusively for the tribal people and no
other people should b= allowed to infiltrate,
to tettle, on those lands. In many places, the
tribals have been deprived of their own rights,
etc. Now, the Governmant should examine
and see that all the tribal belts are declared as
scheduled arcas. In thosc areas, some autono-
mous regional committces should be sct in the
tribal belts wherever it is practicable and feasi-
ble and the developmental work at least should
be given to those tribal regional committces.

In this coanection, the Administrative
Reforms Commission headed by Mr. K. Hanu-
manthaiya has given certain suggestions
regarding Manipur and Tripura States as to
how these tribal areas should be constituted.
I suggest, those rec :mmeadatios may be taken
as a guide-line.

Finally, T want to placc certain  suggestions
before the hon. Finance Minister to give up
the policy of taxing the common man  through
indircct taxation, to withdraw the proposal of
enhanced rate of taxation on maida, coarse
cloth, ready-mad: garments of cheaper variety,
motor spirit and cigarettes, etc. ; to reduce the
budget of CRP and divert the funds to other
devclopmental works ; to rctain  the existing
tribal compact belts undisrupted and give
regional autonomy to triba: areas wherever it
is feasible, to withdraw CRP from West Bengal
forthwith and to give 73 per cent of the income
from cxcise which is collected from the Siates
to the States,

SHRI N. K. P. SALVE (Betul): Mr.
Deputy-Speaker, Sir, cver since the Budget
was presenfed in this House by the
Finance Minister,
have mounted a
Finance Miuister and have unleashed a fury
which s almost  unprecedented  both  for
its virulence as well as for its stupendous  irra-
tionality.

hon.
the Opposition Members
tremendous  auack on  the
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My friends belonging to the leftist partics
have been merciless on the Finance Minister
as well as the Opposition Members belonging
to the reactionary rightist parties have been
ruthless on the Budget proposals. By a strange
irony, for diametrically opposite rcasons, while
advancing arguments which were not only
diametrically opposite but destructive of each
other both of them have reached the same
conclusion to our benefit, a very highly politi-
cal conclusion, that in these Budgct proposals,
we have perpetrated a fraud on the people, the
grandiose poll promises were something up to
which we have not lived and that in this Bud-
get we have let down the people and we have
not come up tu the expectations of the peopie.
Itis their right to make a political capital
out of every situation that they can but only,
Sir, if these critics were a little less dishonest
politically and a little more objective academi-
cally, I have no doubt in my mind, the three
extraordinary features, the threec exccptional
features in this Budget could never have esca-
ped their notice.

The first extraordinary feature in this
Budget is this. It is the extremely meritorious
and the efficient management of the country’s
cconomy in the year that has gone by, ie.,
1970-71. The Budget figures are available and
the actuals are available to us. We have got
the Economic Survey for the year ending the
31st March, 1971. Wec know how this year has
been. Anyone who has made objective study
of the Economic Survey would have no doubt
in his mind left to comc to the conclusion that
this year is very distinctive for economic effer-
vescence and for sustained growth.

Not long ago, at the time of mid-term poll, it
was alleged by my friends from the Opposition=-
especially from the Jan Sangh Members, who
always have thcir wide mouths open and minds
shut,--that mid-term poll was ‘devised” by Mrs.
Gandhi and Mr. Chavan because the country’s
cconomy had  been brought toa ruin and
disagier. It was contended in my constituency
and in every other constituency that the wid-
term poll had been sought before the regular
Budget had been put  before the country
because the country’s cconomy had been
brought to the beam-end of a disaster and the
country’s cconomy had been mismanaged.

Sir, T only bope that the qualms of conscien-
ce, if they have any, would trouble them for
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having been so fraudulent with the Flectorate
and having made such gross misrepresentations

“to the people. Weé know they did not .gain

anything out of dishonest polilical propa-
ganda.

The second extremely extraordinary feature
of this Budget which cannot escape the notice
of anyone who is a student. of fiscal affairs is
the judicious and the prudent treatment given
to the wide margin in the Receipts _and
Expenditure side. The Receipts and Expendi-
ture side was left with a deficit of Rs. 440
crores. Rs. 397 crores is the net amount ; but
we have reckoned also the amount of Rs. 43
crores which would be going to the States.
The difference comes to a large amount of Rs.
440 crores. Apart from slight murmurs herc
and there about the expenditure side no one
from the Opposition has come out with any
specific suggestions as to what should be done
to cconomise. A lot of Political advice was
there that expenditure should be reduced. But
no one has come forward to say how expendi-
ture shouid be reduced,

SHRI INDRAJIT GUPTA (Alipore): Not
on staff cars and chaprasis.

SHRI N. K.P. SALVE: We don’t want
staff cars and chaprasis eithe,

Here is this large deficit of the order of
Rs. 440 crores at existing levels of taxation and
it is a delicate task for any Finance Minister
to deal with it. He has dealt with this skil-
fully and deftly. Otherwise our price structure
would have been thrown out of gear and our
cconomy would have a different picture before
us. He has handled this aspect of the matier
skilfully and defily.

The second important feature of the Budget
is that the gamut of indirect  taxation for the
first time, takes in a much wider section of the
community. For the first time. the gamut
extends to those who are not so rich. Thisis a
decision for which we are, for the time

being,
paying a rather heavy political penalty,

Thisis a temporary political penalty, be-
cause coertain sound econonic decisions will
have to be taken by a Finance Minister and it
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[Shri N. K. P. Salve]

is not always that sound economic decisigp>
will always be politically populzr; and if they
are not always going to he politically popular it
does not matter ; we shall have to stand up to
the criticism, and it is only time that will show
that they are sound decisions. For, one thing
has to be understood clearly. If the enduring
disparities in wealth, opportunity, power and
incomes are eradicated and have to fight,
then where is the affluent section on the one
side as against the not-so-affluent on the other ?
The entire section is one and ths samz, that is
precisely what is contemplated. After I have
explained the impact of direct taxation on the
afluent section, it will be clea: that there is
going to be no more any such thing as affluent
scction ; as long as our taxes arc cnforced pro-
perly and effectively, and as long as people pay
their taxes honestly, honest assessees can never
hereafter be affluent. That is one thing which
is absolutely clear. If the disparities in income
and wealth ketween the rich and the not-so-
rich arc eradicated and they become a thing of
the past, then itis absolutely imperative, as a
corollary or sequcter of this phenomenon that
tax has to be levied on those who are not so
rich. When that is done, then our political
opponents arc trying to exploit the situation.
But not one of them has come forward (o point
out how this difficulty of bridging Rs. 440

crores has to be solved satisfactorily.

Yesterday, I read Shri Atal Bihari Vajpayee
having said that Governmecnt had not taxed
air-conditioners, refrigeratorers etc. It is a mat-
ter of opinion as to which item has to be taxed
and which item isnot to be taxed. But the
basic principle remains that ultimatcly they will
have to tax the items and extend the gamut of
taxation even to those who are not so rich, if
they are to augment their revenues, if they are
to carry on the development plans and if they
are to carry on the administration of the
country, Those who arc trying to make politi-
cal capital will very soon realise that here also
they will abort once again in theiv cfforts.

T was surprised to learn of the criticism by
some Members that this budget was not a so-
cialistic budget, that this was not the type of
budget which would help create an cgalitarian
society, I fail to understand how a man pos-
sessed of his rational faculties can cver come
out with this type of criticism or argument, It
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is scandalously dishonest. Either the person
does not understand what the impact of direct
taxation is going to mean on the affluent sec-
tion or if he understands and still he says so,
then he must be an idiot, congenital or of his
own choice. My respectful submission is that
it may be that along with the rich, the not-so-
rick are also taxed. That is true. But so far
as the affluent and rich sections are concerned,
a crushing bklow has been dealt to them in
these budget proposals, and if the laws as they
now stand are implemented sincerely and effi-
ciently, if evasion is curbed, I have no doubt
in my mind that in a few yecars’ time, we shall
have no compuaint left about an eradication of
disparities.

There is an extremely steep rise in the
wealth tax rates. There is withdrawal of
exemption outright, wherc wealth exeeds the
maximum exempted amount being onc lakh of
rupces in the case of an individual and two
lakhs of rupees in the case of a Hindu joint
family. I am going to point out just now a
concrete instance thatif a person has as little
property as Rs. 1.50 lakhs worth, the burden
of wealth tax is going to be more than the in-
come-tax itself. Is this not socialistic ? There
is also a steep rise in the capital gains tax. I
dare submit that our rates of taxation on each
slab with the increase that has now come
about in the surcharge on individuals and joint

families are the highest in the world on every
slab.

AN HON. MEMBER : Congratulations.

SHRIN. K. P. SALVE: My hon. friend
does not scem to be very happy that it is so.
The difficulty with them is this. On the one
hand, they say the budget is not socialistic ; on
the other, when we point out that it is, they
congratulate me. At any rate, I accept the
congratulations even if he does not
for we deserve them,

mcan so

SHRIR. V. BADE (Khargone) : Socialistic
by taxing maida

SHRI N.K.P. SALVE: If he has not
understood what I am trying to say, itis not
my misfortune,
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So far as the creation -ofan equalitarian
society is concerned, it is only through direct
taxation that it can be brought about. Anyone
who says that indirect taxation is going to have
any effect or significance in ending the dispa-
rity between the rich and the poor is, I think,
putting the cart before the horse. It is only
through direct taxes that we are going to slash
or take away a substantial chunk from the rich
and put it into the exchequer. The result is
that the supposed rich man has very little left

with him after paying income tax and wealth
tax.

Not going far away, I will take my own
instance. I have received as salary for the
month of May the magnanimous hounty in an
amount of Rs. 4.83. A man reaches a stage in
his life where he starts hating the sight of a
cheque. T have received this cheque after
deduction of my house rental, alteration of

bungalow, rental for my urniture, fridge
ete,
I have made some calculations

‘ on my
income-tax liability.

MR. DEPUTY-SPEAKER : Is this the
position every month or only this month ?

SHRI N. K. P. SALVE : I have not the
slightest intention of suggesting that I am
privileged. We are all in the same boat every
month.

As regards your question, Ido not know.
But for this month, it isso. My calculations

are for this month only. (WW) e FEATT
S, qAF FegaE N g IAR ST qAH
Ffegn fF fraar sarer s A1 9gar
& olt< a9 mw awa g fF @AW Fvew
HISETE Y qE AQGIW 8§ a1 |
(zamwr)

I have made somec calculations on the
income of Rs.500. There ave 12 slabscf
income tax and this amount is to be taxed in
the 9th slab. Rs, 350 plus a surcharge of Rs. 35
will have to be paid on it. It comes to Rs. 385.
For paying this, I will have
savings. This will have to comec out of my
professional earnings. I will have to carn
Rs. 1170. to Le able to save Rs. 385 after  pay-
ment of tax on that carning.  'Thusoutof a
total earning of Rs, 1170 plus Rs. 500 which
comes to Rs, 1670, I am left with the magna-

to fall; on my
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nimous bounty of Rs. 4.83-to pay for my
petrol, maida and other things. This will give
some idea of how expensive itis for some of
the professionals to come and sit
chamber. But that is a different story.

in this

AN HON. MEMBER : They are not expec-
ted to come here.

SHRI N. K. P. SALVE : Isitnot socialis-
tic? Is it not sufficiently socialistic ?

May I also give another illustration which
might interest members ? This is where wealth
tax exceeds income-tax on a2 meagre amount
of Rs. 1,50,000, where Rs. 75,000 is the capital
for one’s business and Rs. 75,000 is the house
property. On this, the total income earned by
an assessee is Rs. 17,500 say 12 per cent. The
gross rental income on a property of Rs. 75,000
is Rs. 7,200 and the net rental coming after
tax and repairs works out to Rs, 5,400. Then
the income-tax attributable to the housc pro-
perty will only be Rs, 680 and the wealth tax
will be Rs. 750. Still is this not socialistic ? Tt
will become the most pusintive hobby for any
one to own property in days to come; it is
only the unwise, the thoughtless, who will
think of owning property, specially profperty
not sufficiently Iucrative.  On Rs. 60,000 the
income tax is Rs. 26,450 and the balance left
is Rs. 33,550, i.e., about Rs. 2,800 per month.
And if I earn ten times more, Rs. 6 lakhs, the
balance left after tax is only Rs. 57,200, i.e.,
4,765 when you arc earning Rs. 50,000 p-r
month. This 2lso is not sufficiently socia-
listic ?

There is an actual case that was referred to
m: for opinion. A house property in  Bombay
is worth Rs. 20 lakhs and has a net rental
income of Rs. 3 lakhs. The taxation on  the
inccme on the said property is Rs. 2,49,550, and
the wealth tax on this house property, includ-
ing the additional wealth tax on urban
is Rs. 1,65,000. The total of taxes thus s
Rs. 4,14.550 i.c. Rs. 1,14.550 more than his
entire income. So, a person possessed  of  his
senses will never think of property worth Re, 20
lakhs hereafter.

assets,

This in fact is a case referred tome for a
certain opinion. They wanted to know whether
the vires could be challenged of the  additional
wealth tax levied on the urban  asscts, This is
how the present direct taxation is proceeding
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and to say that it is not socialist is extremcly
uncharitable. You may not agrec with us, with
our philosophy and ideology, but surely this is
socialistic, and there is going to be eradication
of disparities as a result of this, I have no
doubt in my mind.

All these laws which are socialistic in their
approach are excessively rigorous and harsh
and cannot be very strictly and faithfully
implemented, the reason being that the tax
administration machinery working under a
democratic set-up has its own limitations. After
all, we are not working under a totalitarian
or despotic regime. But I do hope that tax
evasion would be scriously curbed, for, if that
is not done, then, tax hecomes penalty only
for the honest and becomes an extremely
rewarding adventure for the dishonest and the
tax-evader.

I welcome the measure that has been taken
to acquire property at the cost mentioned in
the document itself, if the value is understated
to avoid tax. The Maharaja of Gwalior is not
here. I would like him to support this measure
and I do hope that this provision is made
retrospective so that Government can acquire
even those propertics where therc was  fraud
sought to he perpetrated by understating the
value of the property in the last ten years.

A word about sructural changes in the cor-
porate scctor. The Bombay papers are now
writing that whatever structural chznges have
been made in the taxation of the corporate
scclor are going to zct as a damper and arc a
retrograde step affecting the buoyancy of pro-
duction which had gathcred momentum in
the previous year. This is nothing but intimi-
dating tactics. The six structural changes
which have been made do not even  touch the
fringe of the fiscal programme and plans which
might have been contemplated by these compa-
nics. They are very ordinary changes, the most
important being that there is an increase in the
surtax where the chargeable profits exceed 159
of the capital employed. Otherwise, the subs-
tantive ratcs remzain the same.  Development
rehate is threatened to be biought to an end
from 1974 and there are a few other siructural
changes which do not mean very much. In
fact, Dalal Street in Bombay has reacted  very
favourably as soon as the budget proposals
were announced.  ‘They thought they were
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txcellent proposals. Investment market was
very strong, very firm and stable on the day
budget was presented. Some of the members
including myself had stated after budget that

the corporate sector could pay some more tax

and that had not been provided for in the
budget proposals. On the third day market
started going dawn . retrospectively, 1 cannot

understand why ? If these were honest trends

and not manipulated this would never have

happened. The investors und-:rstood the pro-

posals on the first day as much as they under-
stood them on the third day. Now Bombay

papers are trying to Create an unnecessary-
bogie of the structural changes in the income-
tax of the corporate sector. They do not in
fact touch the fringe of thc matter. Rs. 16
crores to be raised from corporate sector is not
a largs amount which is going to disturb the
economy nor the investment climate, nor pro-
duction, nor productivity.

One thing is clear. The cffective rates for
the corporate scctor. on its truc commercial
income arc at tremcndous variance with the
In the small booklet that I had
published, Is India the Highest Taxed Nation?
I had dcne a little excrcise and tried to ascer-
tain what were the effective rates, whatever
might have ben the rates on paper, in the
Schedules in the Finance Act from year to year.
I have taken the figures from an article prepared
by the Federation of Indian Chamkers of Com-
merce and Industry. This is not just faked up
with a socialistic objective or purpose 10 sup-
port Mr. Chavan or Mr. Ganesh.

Effcctive rates on Commercial profits had
worhed out, in the case of a priority industry
to 30 per cent in the first year, 35 per cent in
the next year, 36 per cent in the third year,
36 per cent in the fourth year, 35, 56 per cent
in the fifth year. This is the conclusion I had
rcached. 'The Reserve Bank had in its  bulle-
tin issucd in 1969 had made certain calceulations
of the profits of as many as about 3,00 public
limited companies and the conclusion it had
rcached was th t on its commercial income the
total tax liability did not exceed 47.5 per cent
in the aggregate excluding the development
rebate and concessions to priorly industries. I
refer to the conclusion I had reached in  this
book. It has to be understood by knowledge-
able study of Indian taxation that
rates’ of corpotate taxation in
below the ‘paper rates’.

‘effective
India arc far
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SHRI R. V. BADE : Is the tax on maida

socialist tax?

SHRI N. K. P. SALVE: Tam coming ro
the direct taxation ; tax on maida must go.
That is my proposition. The Finance Minister
should undertake an enquiry to determine what
arc the effective ratesin the corporate sector
and determine a tax plan for five years. In the
course of the next five years, substantive rates
of corporate taxation can ecasily be increased
by 5 to 10 per cent. We need stability and
simplicity in our tax laws. Let them have a
fixed taxa:ion for five years ; it does no: matter.
We may fix up arate of 90 per cent but in
effect after so many incentives, concessions,
rekates and deductions the tax comes to 30 per
cent, We are decciving ourselves if we think this
variation in paper
immaterizi. At least
statistics in thematter.

we must have proper

There bas been a heavy dose of indirect
taxation. My only question is: why should
the Finance Minister pass on the entire bur-
den of indirect taxation of excise to consumer ?
There are companies which arc making tre-
mendous profits. I you see the balance sheets
of manufacturers of toilct soaps, you will find
that they arce making fantastic profits. We are
supplying them the raw material, tallow at
cheap rates. We arc exporting mangoes, bana-
nas, cattlefeeds and wec starve oursclves
and arc exporting even rice to get tallow and
supply to the factories at cheap prices and they
are making profits. It is the consumer who
must not pay the additional levy.

SHRI INDRAJIT GUPTA: That is also

socialism.

SHRI N. K. P. SALVE: We¢
fect in every manner. T do hope that the Fi-
nance Minister will make a note of it and issue
dircctions that the companies which are manu-
facturing toilet soap shall not increase their
Price......(Interruptions).

are not per-

MR. DEPUTY-SPEAKER : I can give him
all the 13 hours of the Congress Party if all
the Members of that party agree.

SHRI N. K. P. SALVE: Thc samc ap-
Plics to brass utensils, pressure cookers, gas,
readymade garments. ‘The entire matter should
he got examined and the companies should be
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asked to bear the burden. The levy on maida
_should go and also the levy on petrol should
;0. We have rotten cars whose carburators do
not consume petrol but they drink petrol. Un-
less we have better cars, unless we have better
carburators, the increased petrol price will be
too high. The levy on petrol should go..........
(Interruptions.)

Everything that the- Finance Minister. did
was opposed by our friends on one principle or
the other. Theysay: do not tax the rich
because of production, productivity and invest-
ment principle ; do not tax the not-so-rich be-
cause of the socialist principle ; do not tax the
assessees in the corporate and non-corporate
scctor becausé of the fiscal principle ; do not
tax cigarettes and alcohol on the friendship
principle ; do not club the incomes of husband
and wife and tax them, on biblical principle
and finally do not tax glassware, brasswarc and
cosmetics-on hen-pecked husband’s principle.
The only thing that comes to light is the utter
lack of any principle in their criticism. '

SHRI BALATHANDAYUTHAM (Coim-
hatore) : Mr. Deputy-Speaker, Sir I rise to
oppose the budget. I raise the demand that
the road block put up by those whom the
people believed were going to be sappers and
mincrs be removed. You could not have ex-
pected a more congenial background for carry-
ing out the wishes of the people just now. The
background was politically and cconomically
the most favourable. It was politically favour-
able in this, that the mandate given by the
people which the Finance Minister chooses to
call the mandate for socialism, was a mandate
for a change of the Constitution. The manda-
te was given to amend the Constitution. The
astute Prime Minister asked the people to give
her two-thirds majority. She posed the picture
of the pauper and the prince, and showed her-
self as a valiant warrior on the side of the poor,
and pointed out to the Supreme Court and to
the provisions of the Constitution which were
standing in the way of clementary economic
reform,

Now, the massive mandate is for an amend-
ment of the Constitution, and to vemove that
block on the road of progress. Haviog got that
mandate, you also get the report of the Eco-
nomic Review and, as {ar as it gocs, the cco-
nomic conditions scem to be sct for a good
take-ofl, 1laving got this mandate and having
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had this background of econorcic set-up, I do
not see wiy the Finance Minister should have
come forward with a budget as it is.

As our leader pointed out in his speech, the
struggle for resources is grim. We quite under-
stand the difficulty of the Finance Minister in
trying to fill the gap of nearly Rs. 400
crores, Resources have to be found. The
counury of classical capitalism found its resour-
ces for development by piracy on the high
scas by sending Clives and Hastings for colonjal
loot. Unfortunately, for our Indian capitalist
class, the high seas are no more open for
piracy nor are the colonies open for -loot.
Those countries which built up their Under
industrial base took 300. years, We cannot
afford to wait for 300 years. these circums-
tances, the Government of India kas to
wage a grim struggle for finding
sources.

the re-
Yes. We have to find resources and
have we really searched for the resources ? The
resources are to be found in a very narrow
base. The resources are to Le found not in the
rural sector, because it is assigned to the
States ; the resources have to be found from the
urban sector and that too not from all the clas-
ses. For resources we have borrowed heavily
from abroad. When you want to fill up the
gap of soire Rs. 300 crores or Rs. 400 crores,
was it difficult for the Government to ask for a
moratorium ? A country like Britain had ask-
cd for a moratorium from America. Last year,
you had paid nearly Rs. 400 crores towards
principal and debts. Now, if we ask for a
moratarium of five years, can’t we find resour-
ces that way ? Government says no, because it
is a question of creditworthiness. So, ycu
would not recort to those people because the
pcople are already mute to be taxed. Have
tried surplus in the public sector ? No, because
we have only started the dialogue with the
publie sector. There is the Indian Qil Ciom-
pany managed by people who have got hidden
links with foreign companics and from whom
you cannot expcct a surplus. Have you tried
to utilise public financial institutions ? Yes;
LIC and IDB have given loans to monopoly
houses to the tunc of Rs. 161 crores and more.
It was very interesting to hear the Minister
saying that the LIC investment in public scc-
tor was Rs. 1.14 crores with a return of 10 per-
cent and in the private sector, it was Rs, 233,94
crores with a rcturn of 6.8 per cent When
be was asked why he should not try to utilise
the investment the national interest, his reply
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was very brief: “The public finance corpora-
tions should look to the public sector under-
takings with morec interest.” This is the posi-
tive indirection given by the Government. LIC
will go out of the way to help big money-bags
to save their holdings when they get into finan-
cial morass. Did Government think of nationa-
lisation of foreign monopolies in India ? No.
It will lead to international complications.
Even when they nationalise, we have seen how
they do it from the way they have done in re-
gard to general insurance. Even for managing
general insurance, they have to give compensa-
tion. So, this source also is not open to them.

There was a tax called expenditure tax. But
Shri Morarji Desai said, they had to spend
more for its collection than the revenue ifsclf.
Is it not a fact that in India, therc arc pcople
who arc spending cxtravagantly, living ostenta-
tiously, with a vulgar display of wealth in the
midst of poor down-trodden people ? Still,
expenditure tax will not work and they will
not r.sort to it. Wili they try to realise the
arrears of income tax amounting to Rs. 700
and odd crores? No. There are legal difficulties.
They are very clever evaders and Government
isnot equal to them. They have been talking
about black money all the time. What harm is
there if you try demonetisation ? The Finance
Minister has rejected it offhand. What do you
lose 2 A trial costs nothing. But their comes
the fear of creating confusion and you are
afraid of reaction. But taxing people is not
difficult at all.

Take the imposts on the corporate sector. The
tribute paid to the Finance Minister is, for the
first time there is no new impost on the corpo-
rate sector. He has been raised to a historical
figure and congratulated ior sctting up a
record by his massive taxation measurcs in peace
time. Has the Government applied its mind to
the question of utilising the full capacity of
the machinery installed ? Everybody tells us
that 50 per cent of installed capacity in this
country is not being tapped. But there is no
cffort in that direction. He has taken the ine
of least resistance, i.c. taxing the people. They
arc not preparcd (o resort to any of these
mcthods for finding resources. What is casy
for them is 1o tax the people, that is indirect
taxcs. So, two easy methods are there ; one is
to loot the people and the other is pickh-pock-t-
ing, inflation.
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Coming to indircct taxes, since it has been
dealt with by many memhers, I do not want to
dwell on it at length. But the Finance Minis-
ter, while dealing with the tax on maida and
petrol said that it was consistent with the
s?cialist pattern. I can tell you that in a socia-
list country the two things you can look
forward to as the cheapest things are bread and
travel. In the country which is marching to-
wards communism the first to be given is free
b‘read and then frec travel. So, that is the direc-
tlon.' Therefore, when I was reeling under the
massive blows of taxation of the Finance
Mxmstc.r there came before my mind the picture
2§xzﬂehi:;toineue telling  the hungry people

no bread, why not eat cake ?”

I'wanl o ask the Finance Minister one
p01'lxn<?nt question. Why are you giving up
the principle of (bhe last budget, the prinéiplc
of aYoidancc of multiple effect of. taxing inter-
mediates that cnter into the cost ol other
goods ? Why are you so soft to the corporate
sector ? The answer is “we want re-invest-
mf:nt.” My simple answer is that if they
1"e1nvcs(, it is in the private scctor. The, dharma
in the private sector is fish cating fish. Re-
investment in the private sector will lead to
development  of monopolies and the whole
platform of the other side during the clections
and cver afier was that monopolies block the
road o progress,

So, my contention is that the taxation mea-
sures of the Finance Minister are sclf-defeating.
He proposes price stability, which is not therc ;
youcan sce it. He proposes social justice.
Patently, it is not there because the poor are
being hit on account of the price rise. With
regard to economic growth, the upheavals
among the people because of the rise in  prices
1s going to upset growth. So, what they are
doing is they are cutting the branch on which
they arc now sccurcly siiting,

te has made a claim of an increased invest-
ment of Rs. 300 crores in the budget for deve-
lopment. T want tosay that in the last 12
months the price increasz has been 7 per  cent,
offsctting this Rs. 300 crorcs which he has envi-
saged. What is more, if you sce the ratio
between investment and national income it was
11 per cent carlier and now, it is 9 par cent,

isa crash
The

Another cliim they have made

programme for uncmployment. words
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must have meaning. How can you call thisa
crash programme? If you link Cauvery and
Ganges, I can understand your calling it a
crash programr:e. If you convert all the metre-
gauge lines into bread-gauge, I can understand
you are calling it a crash programme. What is
this crash programme with Rs. 50 crores when
55 textile mills have been closed according to
your own answer ?

With regard to employment, 50 per cent of
the employees of the Central Governmert,
necarly, 28 lakhs of them arc’ getting a basic
pay of less than Rs. 100. This is what they are
getting when they are employed.  And yct you
call this a crash programmz.

Then you say that you want to reduce and
tax the salary and perquisites that arec  obtain-
ing in the private sector. But when a question
was asked alout the salary and perquisities the
answer was that “the information asked for is
not readily available with the department as the
same is not required to be furnished by the
companics in terms of the Companies Act,
1956”. This shows that they are not serious
about the proposal because they have no idea
of its magnitude.

Coming to Centre-State relations, my State
has done whatever the Centre has asked it to
do. In the State of Tamilnadu we have the
agricultural income-tax, cducational cess and
raffles. Yct we are not having enough resources
for welfare schemes.

Further, with regard to language, out of
Rs. 25 crores allotted for the Fourth Five
Year Plan, Rs. 12 crores are being spent for
Hindi alone.

15.00 hrs.
With regard to Bangla Desh, the Budget is

going (o be Our socio-cconomic
structure is going to be upset. What  is more,

upset.

wc are going to have an inimical border with-
out Bangla Desh, You have to take the offen-
sive because that is the best defence today.

Finally, T thought the Clives and Hastings
ol Indian capitalism had teen removed by the
clectorate in the clections in 1967 and impea-
ched in 1971, but the ghosts of Clives and
Hastings of Indian capitalism arc haunting the
‘Treasury Benches and I would like the wizard
of the Prime Minister to exercise  those Trea-
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sury Benches of thosc ghosts, A crash pro-
gramme of nationalisation is the only answer
for all the three objectivesset forth by the
Budgete. I'want to know whether they have
the will to do it.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : Mr. Dcputy-Speaker, Sir, I have
watched the Budget discussion for the last two
or three days with great attention and interest.
It has been a very serious discussion and it is
not only as a Minister but also asa much
more serious student of the present Indian
situation that I will try to bring some clement
of seriousncss into it. -I am saying this because,
I was listening to my hon. fiiend and collea-
gue, Shri Balathandayutham. I thought,
during the last 15 or 20 years he must have
grown but the way he has put this very serious
problem, he was speaking in the samc manner
in which he was speaking in the Annamalai
University, and what has happened during the
Jast 20 vears in the situation of the country, in
the correlation of political forces, in the econo-
mic situation that exists today, seems to have
been completely lost on him.

SHRI KALYANASUNDARAM (Tiruchira-
palli) : Perhaps he has not grown in the way
in which you have grown.

SHRI K. R. GANESH : It isvery difficult
to come to any disputc  with a very revered
political leader like Shri Kalyanasundaram.
So, shall leave it.

SHRI N. K. P. SALVE: He concedes that
you have grown,

SHRI K. R. GANESH : This budgct has
come in a particular background and I place
this background before you and the House.,

A massive mandate was given to the partly in
power for change and for a radical social trans-
formation. There is a reality of the cconomic
situation which we cannot get out  of., Being
a very large and big country with a huge,
multitudinous population that we have got,
certain cconomic realitics have grown during
the last 20 years and these factors had to  be

tahen into consideration  in

framing  the
Budg:t.
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Then, there are certain constitutional prob-
lems which this House is aware of, which have
been debated in the country and on which
cerfain directions have got to be taken. The
people of this country have given a mandate
and in this House itself it has been proclaimed *
and conceded that if we have to bring about
a radical social transformation, a ceriain
amount of constitutional changes become
necessary,

There was also the problem of Bangla Desh.
It is a huge problem. The only difficulty is
that our friends opposite want the Government
to act on Bangla Desh and to come to grips
with the huge, massive, colossal problem, which
the nation in its entire history has not yet
faced ; vet, after saying that, they would ecven
not concede to the Finance Minister the mas-
sive cffort that he has tried to make in the
given situation.

I am not one of those, sitting on the Trea-
sury Benches, to say that this Budget is socia- -
list Budget. I am not going to say that. This
Budget isa very honest effort in the given
situation to rise the necessary resources so that
in the coming years, it will be possible for us
to build a national economy on the edifice of
which socialism can be built in our country,
Tt is an honest attempt taat the Finance Minis-
ter has made.

Budget is one of the instruments. Itis nota
total instrument. The total national strategy
has got to bz seen and vicwed in the context of
our national situation to uirdersiand the direc-
tion in which the country is going. Whatever
positive featurcs there are in the Budget to
which many hon. Members have pointed
out, apart from that, we have to see the
total national strategy of national revival
and national advancement. The national
strategy  along  with  Budget, I submit,
is following a very secrious  consideration
given by the Government to bring about
constitutional amendments in those sections
and clauses in which the national advance is
being hampered.

‘There is the decision to abolish privy purses
and privileges of princes, to take over general
insurance as a step towards nationalisation of
general insurance and the dialogue and discus-
sion that is going on today to bring about a
c iling on urban property. As regards land
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reforms, I concede with some hon. Members
on that side, that we may not be fully convin-
ced that all that is possible in land reforms
has been done. The Government itself has
said that much more has got to be done. But
certain steps havc heen taken and certain
changes have taken place. The entir: country-
side looks much different than whatit was
when we becomeé independent. A vigorous
effort has got to be made. Cerlain administra-
tive, political and other steps have been  taken
to see that full-scale land reforms as is practi-
cable in the given situation are carried out.

Then, as regards monetary and fiscal poli-
cies of the Government, the nationalisation of
banks is'a big instrument to re-orient the entire
monctary and fiscal policies in the direction of
helping the public sector and taking away the
concentration of economic power. In this
connection, I would also likc to place before
you the recent guide-iines that have been
introduced as far as the investment of financial
institutions is concerned in the various big
monopoly houses_and other houses that my
hon. friend has mentioned. Certain guide-
lines have be:zn given in which the shares of
big financial institutions, at what point of
time and under what conditions, could be
converted into equity capital and all that.

This total picturc has got to be secen  before

we can understand the present situation.

. Budget is one of the instruments in the total
national strategy that has got to be seen.

SHRI R. V. BADE : Mr. Salve said that
those who say, Budget is not a socialist Budget
are idiots. Now, the Minister himself says that
it is not a socialist Budget. Hec says that it is
only a step towards socialism.

SHRI K. R. GANESH : It will be difficult
to understand my which I am
placing for my hon. friend. Socialism is not
built in one Budget. Itisa very long-drawr-
out process. What we can say is that we want
to build up s~cialism. Whether you like it
or not, whether the forces that are outside this

arguments

party like it or not, we want to build up socia-
lism because in a large country like India,
there is no other way cxcept to build up a
socialistic socicty.

There is another point that I wish to make.
One of the criticisms has Leen that  “garibi
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hatao” slogan has not been implemented. Of
courss, that is not a very serious criticism
made by serious Members who participated in
the debate. This garibi hatao” slogan re-
“garibi
hatao” is not going to be achieved by one
Budget alone. It is not going to be done even
in five Budgets till this Government will last.
It has got to be a long-drawn-out process of
national advance. We are indicating that
national advance in this Budget. The way the
country is going has Leen indicated in the
various steps that Government had taken asI
have indicated earlier. The whole irdication
of the national revival has got to be secn in this
picture.

One serious criticism was made about
growth. Both Mr. Indrajit Gupta and Mr.
H. M. Patel, very senior Members, said that
there has not been sufficient emphasis laid on
growth in this Budget.

SHRI INDRAJUT GUPTA : He was refer-
ring to growth in ‘the private sector while I
was referring to growth in the public sector.

SHRI K. R. GANESH: I hope you will
concede me when Isay I am not trying to
equate yaqur position with his position.

It is not only the increasc of Rs. 155 crores
in the Plan outlay that has got to be seen, but
we have to see this in the light of the various
provisions that have been made in the Budget.
For example, we have got this Rs. 25 crores
for eradicating urban uncmployment and
Rs. 50 crores for the crash programme. I
concede that this is not sufficient for meeting
the growing problems that we are facing. But
certain provisions have got to be made. Rs. 75
crores out of this Budget is not a small sum.,
It is true that massive resources have got to be
raised. But what are the mechanics of raising
that ? What is thec way ? Certain political
realities have got to be understood.  There is
onc thing which we have got to remember that
this country has got a very tax-base,
This narrow basc of 109, or 15% of pcople is
there in which we have to do all permutations
and combinations. So, the first thing to be
done is this, that this tax-base has got to be
enlarged. We have to create
tions to cnlarge this tax-base.

narrow

necessary  condi-

With the present 10 or 15 per cent tax-base
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it is not possible for us to raise massive resuorces
in a country like ours, with its complex and
difficult problems. We want to use the Parlia-
mentary system as a means of advancing and
building up our economy, as a means of using
that national economy to build Socialism in
this country. This is what we are trying to
experiment. It has been possible to achieve
some success because a leader of vision and
statesmanship and world perspective, Jawahar-
lal Nehru, carried this country forward. After
all we have the public sector enterprises. After
all we have bhuilt certain Lases for future
growth. We have made some advance. The
position in 1967 was presenting a situation of
disappointment and frustration.  That situa-
tion has completely changed and the expecta-
tion of the people has been rouscd.

We, who want national advance, have got to
sce that these hopes and aspirations of the
people are dirccted into proper channels. My
main idea in intervening in this debate is to
point.out that the budget has to be seen in the
context of the totality of situation. A levy
here or levy there is but a small item in the
mechanics of taxation as far as this budget is
concerned. I am quite sure that the Finance
Minister, after having heard the views of the
House will certainly take many of these factors
into consideration.

1f the total outlay, not only the increased
outlay on the Plan but also these outlays of
Rs. 50 crores and Rs. 25 crores and the outlays
that have been made for rural works program-
me.are all added together, then it would come
to a development outlay of ncarly Rs. 240
crores and not just Rs. 135 crores. That is
what I am submitting namely that we have
got to scc the total investments that are being
made in the various sectors of our economy, in
the very vitals of our cconomy.

1 have very long briels here with me,  fromn
which it is possible to contest every figure that
has been given by every hon. Member, whether
it be the question of direct taxes or indirect
taxes, or the question of the total direct and
indircct taxes accruing to the national revenues,
or it is the question of the levies falling  on the
10 pev cent basc in relation 1o the total per
¢apita income of the country. I can contest
any figure that kon, Members can give.
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My object in intervening in this debate is to
place before the House the total perspective of

g1c budget in the context of the national
situation.

SHRIT S. M. BANERJEE (Kanpur) : Does
his brief have figures of evasion ?

SHRI K. R. GANESH: I have those
figures also. I have answered that point al-
ready. I can tell him the increase in arrears
of income-tax that we have got. Shri Indrajit
Gupta mentioned the figure of Rs. 700 crores.
I may tell him that this figure is not also
correct, because that is the gross demand that
we have made, and there are many other fac-
tors in connection with that.

The total taxes that have bezn collected
out of the arrear demand have been growing
from year to year—from Rs. 59.94 crores in
1964-65 to Rs. 159.61 crores in 1970-71. This
is provisional figure for 1970-71.

As a result of the vigorous steps taken by
the Department in conncction with collections,
the actual collections in 1970-71 came to Rs.
826.29 crores. This is also a provisional figure,

as against the budget estimate of Rs. 77€.75
crores.

As T was submitting, the Finance Minister
was faced with a very difficult task, in the
context of the sneio-cconomic conditions as
they exist today in our country. I concede
that we have to make a Dbreak-through and
bring about radical changes in relation to the
economic condition. But as the conditions
exist today, and as the Constitution stands to-
day, as the rcalities of the economic situation
stand today, the Finance Minister has made
a bold effort to raise the necessary resources
and whilé raising these resources to see that
the taxation does not full on the common man
or on the poverty-stricken man of this country
I wish to submit that I want to make a diffe-
rence between the common man and  he pover-
ty-stricken man. In this country, 90 per cent
of people have got a  per capita incomce of less
than Rs. 500 odd. It is this concentrated
poverty, it is this huge unemployment problem
that has got to be autacked, that has
got to be tackled and for which resour-
ces much  more massive, perhaps  wn
timies more massive, have got to be raised. If
we have got to apply our mind to the concen-
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trated poverty which exists in the rural and
urban areas, then hon. members will agree that
some of- the taxation measures that have
been suggested for taking away resources from
that section which afford to pay are justifiable.
I do not deny the right of Members to criticise
some of the levies that the hon. Finance
Minister has put and at the appropriate point
of time he will consider the criticisms, but if
we have got to take thc total picture of the
Indian situation in view, if we have to eradi-
cate the  concentratcd poverty which exists in
its most humiliating form, if we have got to
ensure a very fast rate of economic develop-
ment which implics that necessary surpluses
will have to be generated, if we have got to
hold the commanding heights of the cconomy
in the shape ofa larger public sector, if we
have to see to it that concentration of economic
power in the hands of a few is broken, it is
necessary for us to see that this 10 per cent
which can afford to pay a little more bears
that extra burden.

Let us take the Bangla Desh issue. Itis a
colossal problem that has come on us. Itisa
national problem. If we have to tackle it in
the way hon. members want it to be tackled,
resources are necessary and will have to be
raised. This problem of raising resources is

therc in  any underdeveloped or developing
country, '

Then take the food subsidy. We have to
:e»e.c that the price .0 the consumer is not
increased and the price to the cultivator is not
lowered also. On this account, we incur an
expenditure of Rs, 30 crores. It is a measwie
of social justice, distributive justice to help the
weaker sections of socicty.

Again, in this year’s  budget, there is a
P‘rovision of Rs. 100 crores on account of inte-
Yim relief reconumended by the Third Pay
Commission,

) SHRI, S, M. BANERJLE : He is tulhing of
interim relief,  1s it not a fact that the cost of
living index has reached the 10 point average
and according to the last Pay Commission
formula, the Central Government employces
arc cntitled to  another  slab of dearncess
allowance ? Has it not touched 225 points ?

SHRI K. R. GANESIH : This is not a point
which imn:cdiately arises out of it. ‘Tomorrow
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of the Lok Sabha,
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there is a question on this in the Rajya

Sabha.

SHRI S. M. BANERJEE : I am a member
I cannot go and sitin the

Rajya Sabha.

SHRI N. K. P. SALVE : Hé can sit in the
gallery. .

SHRI D. D. DESAI (Kaira) : Are we hear-
ing a thesis on garibi hatao or garibi badhao. .

SHRI R. S. PANDEY (Rajnandgaon) : It
is both garibi hatao and amiri hatao. -

SHRI K. R. GANESH : He does not
understand what garibi is. To him it isjusta
slogan. Either my English is bad or his capa-
city to understand me= is very low.

When I referred to garibi, I was referring
to the concentrated poverty that exists in the
rural, urban and slum areas. Lot him not
spéak about motor spirit, petrol and things
like that. 1t may be all right for political
slogan mongering. Any Government that comes
and sits in these benches has got to take into
account the conditions obtaining in India
which I depicted and has got to apply itself
to solving this problem of concen trated pover-
ty, the problem of accelerating growth at a
very fast rate, the problem of building up a
viable public distribution system and so on.
Thess are the basic problems of the Indian
cconomy today. So, the strategy laid down by
the Finance Minister in his ‘budget, the total
strategy of which T had spohen in the beginn-
ing, was in the dircction of meeting these huge
gigantic problems. Government s giving con-
sideration to the question of arrears of tax,
realisation of income-tax ducs, the question of
black money for which a Committee has becn
sct up-—an interim report has been submitted
by it—and to the question of better utilisation
of the public sector so that the public sector
generates more and more surpluses, and when
the time comes, the Government will come out
with their policy. I can assure the House that
this Government which can nationalise the
Banks, L. I. C. and General Insurance, which
can bring ahbout land retoras, which has broug-
ht about ia the last 20 years all the important
legislative measures that this country is proud
of, i1s also capable ol tackling this problem
which the hon, Members have mentioned.
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There is only onc question concerning my
constituency to which I wish to refer. Shri
Dasaratha Deb raised the question of the out-
lay on the Andaman and Nicobar Islands
and said that less was spenton ecducation.
For his information and the information of the
House I may submit that per capita expendi-
ture on education in the Andaman and Nico-
bar Islands is the highest in the country. The
territory is so spread, so far as flung, thau it is
necessary 1o build a school even where there are
only five or ten students. There are places in
the islands where there are primary schools
with less than 10 students, but you have to
provide primary schools. Having put pcople
there, you have to provide them with certain
minimum neccssities of life, certain minimum
educational facilities. The total number of
schools, higher sccondary, primary and middle
schools in the islands, witl be the highest in
the country.

I submit that the Finance Minister, in the
given conditions of our counury, political,
economic and constitutional conditions, has
made a massive, bold cflort to raise resources
for the advance of the country so that in the
years to come he can lay a firmer basis for a

rapid rate of growth and for more equitable
distribution and social justice.

SHRI BIRENDER SINGH RAO (Muhen-
dragarh) : Mr. Deputy Spetker, Sir, in his
Budget specch in  the opening  lines Mr.
Chavan has claimed that the cconomic picture
of our country is very promising. I fail 1o
understand  how such a senior lead:r and

administrator like our present Finance Minister -

can say that the cconomy of our country pre-
sents a very oromising picture. He should
show very well that the present structure of
our gconomy stands on the shifting sands of
forcign aid and that th - basis of this cconomy
is fictitious figure of our nadonal savings. e
has also friled o assess realistically the prob-
lem of refugees from Bangla Desh.

Tam a soldicr, an cx-Army man. I have
listened to most of the specches and would like
to cxpress a2 soldiers” point of The
Finance Minister has made  very significant
changes in  increasing the outlays on social
welfare and development as he has said, but

view,

it pains me o see that no proper attention has
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been paid to. the defence of our Country.
The osutlay on our defence is about the same
as® was last year.

AN HON. MEMBER : No.

SHRI BIRENDFR SINGH RAO: Very
little increase. I have seen the figures.

AN HON. MEMBER : How much do you
want ?

SHRI BIRENDER SINGH RAO : T want
it to be doubled, if you want to rcmain inde-
pendent and save your country. Thisis what
I am going to say.

We are refusing to fac> facts. Since the
Prime Minister moved a resoiution in this
House expressing sympathy with the freedom
fighters of Bangla Desh much water has flowed
under the bridge. Itisasad and dismal fail-
lure of our forcizn policy and also our defence

“organisation. Our oaly sin is that we are a

weak nation. We have not built up our mili-
tary power othzrwise we would not have been
facing the problem of Bangla Desh today.
Most of our fricnds in the Housz may not
have seen what war brings. I have been in the
battle and I have seen the plight of people on
whose land war is fouzht. I have witnessed its
horrors. T have also been  very closely associat-
ed with defence cforts after  the Chinese
aggression of 1962, As a former soldier I warn
the Governm:nt that the pcople, lcast of all
the soldicrs, would nolt tolerate another deba-
cle like the 1962 one because of the inefliciency
of the Government to raise our defence poten-
tial. We should pay immediate attention to
our defence nceds  and we
this poriod as a national
crores proposed to he
grant-in-aid

should treat
cmorgency. Rs. 785
given to Stales as
to be wasted could all be divert-
ed to Delence 5 Rs. 50 croves provided for crea-
ting cmployment opporiuntiics and another
Rs. 25 crores tor providing empioyment  to the
cducated vacmployed could also be diverted to
defence becauss our defence services could pro-
vide best opportunitics lor the employment of
our young men, ‘Theve could be alot of ¢em-
ployment by developmezatal activity thus creat-
ed all over the country. Programmes like com-
munity developmznt should Le scrapped. A
fot ol money could be saved and diverted to
build an efficient Navy and Air Foree. Tt is
very painful to sce that while India is sur-
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rounded on three sides Ly sea, we do not build
a strong navy. We are concerned about what is
going on in the Indian Ocean; but our Navy is
insignificant, Is it worth being called a Navy ?
Are we really competent to fight our two strong
ncighbours, at least onc of tham is very strong
~—China. We need a much larger air’ force to
meet them. We have to increase our armed
strength. I am sorry to say that very little
attention has been paid by the Government
and also the Members of the House to this
question. If Wwe do not pay attention imme-
" diately to this problem, time will be lost. We
are already too late. We are talking about
recognition of Bangla Desh. I wish it had beca
recoenised within fiften days after the trouble
started. We are moving towards September
ard  October, the same period when China
attacked, when the Tibetan passes would open.
Very little timz i; left. We could just move
like Hyderabad into Bangla Desh and help
freedom fighters to consolidate their pOSiiiO;l
therc in four months and could have com~ out.
Then we could face the whole world, If
nothing has been done so far, T would say that
It is mraningless to ask  that Bz\ngln(])cxh
should be recognised. Whether we recognise M
or nof, ir matters little, What ive
strengdh and we chould build up military
strength  speedily, Then only we can llcl[;
Bangla Desh, We can only then find fri nds
inv the comity of nations. We arc isolated today.
We have no mutual defence pact with even tl.u:
snleill(:st country ljke Nepal or Cryloa. Our
roving  ambassadors are

need s

going from door to
dfmr Lut they find the doors are closed. Cham-
pions .of human rights have closed their éy(s to
what is happening in Bangla Desh. Pakistan has
u.‘l'nt‘d the table on us, We should declare a na-
tional ‘mergency and pay immediate attention
’t<‘> our defence and increase our militavy power.
They clatm thiat this is a socialistic budget, T
heard the hon. Minister just now saving that
smn.c ol us did not understand what garibi is.
T is drrelovant (o give the slogan of garibi
hatao teday, I say that our slogan should 1.
‘akat badao’ I'hat s the With-
out that, we cannot exist. Sir, T want to ask
the Minister v

oaly thing.

y humbly, what does he m-an
by “Remove Garibi 27 \What the poor  people
.\\‘11:1( is bread, cheap hread. What they want
socoarse cloth at least (o cover their bodies.
What they want is o shelier,

1 would like to tell him that during the  last
20 yearo - 1 do not krow it de vy had tried o
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find out this—how much the prices have fallen
and what is the value of our cash today.
Rs. 100, twenty years ago, means Rs. 59 today
in India. That is the fall in the value of
money. There is so much increase in the
money circulation during the last 20 years.
From Rs. 2,000 crorcs, the manef " supply has
incrrased to Rs. 7,000 crores. And on top of
all this, since the nationalisation of banks, the
situation has been further aggravated. The bor-
rowings by commercial banks from the Reserve
Bank of India have increased by more than
double in two years ; from Rs. 169 crores to’
about Rs. 370 crores. Whaut is all this going to
bring if not higher prices.

I would like to compare the prices of consu-
mer goods. A poor man wants cloth. But they
are snatching it from him. They are increasing
the duty on coarse cloth, so that he cannot
even scratch his sweating body. If you com-
pare the price of coarse cloth with the price of
land, what do we see? Just to give you an
example, land in the countryside is selling at
¢ight annas per square yard or per squarc
metre. That is the average price of land ; very
good, cultivable land ; and that is land for
ever ; for his children for generation this land
bzecomes one’s property. One has the right to
bore through the carth on one’s land from India
to Amcrica on the other side. This land is
available at cight annas per square yard., But
the cheapest varicety of cloth today costs Rs. 2.00
to Rs. 2.50 per meter, nothing less than that.

‘The most important thing for the wage-carn-
er is bread. I wonder if our Finance Minis-
ter is as innocent as the Dauphin of France who
said during the French Revolution, *“These
people are shouting for bread ; why should
they shout for it 2 Why can’t they eat cakes ?”
Duty on bread maida 1s really hard. I would
say bread should Lo the cheapest thing. There
should he no duty on bread. It should be sub-
siddised, Most of the prople, poor wage-carners,
take theiv breakfast and  luncheon  with bread
and a little chana. This is what they  are doing
in Dohi and other towns, You go to any hous-
ing colony; you will sce it. But they have
even tricd 1o increase  the price of bread, and
coarse cloth,

1 am surprised that the Finance Minister’s
atiention has also been drawn to the paiated
lips and the colour on the shallow cheeks of
Indian women. He is probably the greatest
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Mahratta of the 20th century, and it is cer-
tainly not in keeping with the great Mahratta
tradition of giving protection to women and
honouring them. The aids to beauty for our
women should not be taxed. It is not chival-
rous. It is also not fair to the Prime Minister.
She is the symbol of Indian women today, and
I know from personal experience that the wo-
men in India, irrespective of how their hus-
bands or brothers voted, have voted for the
Prime Minister’s parly in general simply be-
cause she belongs to their class. So, the Finance
Minister would probably agree -to withdraw
this tax on aids to keauty. I think he would be
making a very good gesture.

There has been some criticism about the
agricultural scctor not being touched. I would
say, what has been done already is too much.
Our agricultural machinery is already selling
in the blackmarket at very high prices. Levy
has been imposed on tractors and a tractor can
now be bought only at Rs. 10,000 more, in the
blackmarket. It also goes against the Directive
Principles of State Policy. Article 48 lays
down that Government shall try to have
modernised agriculture in the country. We are
passing through a transitional period. At this
time when we are just becoming a little self-
sufficient in food grains, pcasants should he
left untouched. Peasants should be cncourag-
ed ; you arc going to need their services., In
conclusion, T would like to quote Goldsmith :

“For Princes and Lords may flourish or may
fade,

A brcath can make them, asa breath
has madc,

A bold peasantry, its country’s pride,

If once destroyed, can necver bhe sup-

plied.”

SHRI C. M. STEPHEN (Muvatiupuzha) :
Sir, Irisc to support the budget. I compli-
ment the Finance Minister for the boldness and
purposefulness of the budget. The budget is
not a mere staternent of income and expenditure
In a democratic sct-up, cvery bu-get is a mile-
stone in the onward march of the nation. This
budget is much more so, because it comes after
a national referendum as to the direction and
goal to which the people of this country want
this country to be taken.
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15.43 hrs.
[Surt N. K. P. SALVE in the Chair]

When I approach the budget, I apply three
yardsticks to decide whether it measures to my
expectations, viz., whcther the budget is pur
poseful or whether the Finance Minister has
conceived in the budget the purpose which the
nation wanted him to hold in view ; whether
the Finance Minister has evolved the correct
strategy for the purpose of taking the country.
to the goal Lo which we are to go ; and, whe-
ther proper policies and programmes—fiscal
and political—have been evolved for imple-
menting the strategy that has been laid in the
budget. Measuring it by these three yardsticks,
1 am completely satisfizd with the budget ; it
is satisfying in an extremce mcasure. In no res-
pect the budget has fallen short of my expecta-
tions. Apart from being a member of the rul-
ing party, as a person responsible to the people
who have eclected me, I have tried to analyse
the budget more critically than my friends
opposite. The look at the
budget, the deeper I analyse it. the more con-
vinced I am becoming that this budget is the
best that can be presented in the obtaining
situation. :

morc

closcly 1

With regard o the first yardstick, the
Finance Minister is very clear in his mind.
He has spelt out the purposz with which the
budzct has been evolved in no unceitain torms
viz., “national growth coupled with social
justice”.

He has no illusions as to the cffectiveness of
this budget. He candidly states at the end of his
speech ¢

“It is hardly possible to claim thata new
social and cconomic order can be
ushered in through budgetary policy
alone, much less through a
budget.”

single

There is no tall claim about this. But the
question is what is the dircction, whether the
direction is correct, whether the policies are
correct and whether he has kept in his view
what the pcople want the Finance Minister of
this country to keep in view.

He has kept in his mind a future India in
which there will be social justice, a future India
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in which there will be progressive growth, a
future India in which there will be)distributive
justice. He has kept that in his mind and I do
not think that anybody in the opposition will
challenge this statem'nt of mine. I do not
think anybody in the opposition will challenge
that the people of this country want to go to
this ultimate goal which thz Finance Minister
has delineated before us,

Now the question is whether there is a
proper strategy. While hearing the budget
speech I was reminded of a speech which I
have listengd to, a speech by Pandit Jawahar-
lal Nehru at the AICC session, when he was
irying to outline the basic plan for the country.
He said : T want to cut a coat; I have a partj-
cular measurement; but the cloth available to
me does not measure up to the dimension of the
coat”. Then he asked the AIGC “What should
I do ? Should I cutthecoat in accordance
with the cloth which is available to me or
should I get the cloth and cut the coat to suit
my physical framec ? The people of India want
a particular dimension. So, T will get the
resources 10 cut the cloth according to the
tequirements of the pcople.” This is the stan-
dard that the Finance Minister applicd in fra-
ming the budget. May T submit that the
Finance Minister could have, if he “wanted,
presented a budget which was balanced and
Zl.lameasure surplus also ? He could have
limited the plan expenditure to thc actuals of
1970-71 and could have avoided to offer 1o
spend Rs. 300 crores more.  He could have
forgotten about she unemployment problem in
this country and could have avoided to set
apart Rs. 50 crores for a crash programme and
Rs. 25 crores for the cducated unemployed,.
He could have forgotten in his callousness the
plight of the children of this country and could
have avoided injecting into this budget a pro-
gramme of Rs. 10 crores for them. 1In that
way, he could certainly have saved Rs. 375
crores and that would
could have presented a
completely balanced and
surplus.

have eant that he

budget which was

slightly in  the

But should he have done that or should he
have sought to implement the
incorporating all these things in it ? The
Finance Minister could have assumed  the
posturc that here is a Finance Minister coming
in the course of a few ycars who, for the first
time, is presenting a balanced budget, a surplus

programme
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budget. He could have taken the credit for it

and perhaps applause from the galleries. But

I say that he would not have been honest to
the nation if he had done so. So, he tried to
cut the coat in "accordance with the require-

ments of the nation. Putting his confidence in
the people of this country, in the patriotism of
the people of this country, taking strength
from the progress that this country has made
in the course of the last few vyears, he .told
himself, ““I believe in India,- I believe in the
people of this country, I will go to the people
and ask for tax and I will get the tax so that
this country can march forward”. It is there-
fore that I say that this budget is purposeful,
there is a strategy in the budget. The strategy
of this budget isnot onc of stagnaticn, ~the
strategy is not one .of limiting oneself to the
resources at hand, the strategy is one of self-
generating dynamism, the strategy is one of
growth and march forward, the strategy is one
of progress with growth. This is the strategy
that is evolved in this budget and thatisa
startegy that is certainly unimpcachable,

If that startegy is accepted, then the ques-
tion is whether proper measures have been
evolved here, fiscal measures have been
cvolved here. Here the question of distributive
justice comes in, its social impact. Sir, when
you were sitting here you have spelt out the
impact of the direct taxes. I do not waht to
go into it further. My hon. friends on the other
side were saying that the corporate sector has
been spared. I do not understand from
they got this information. If one thing has
to be said about this budgetit is that a
definite attempt has Leen made to make a dent
into the corporate sector.

where

An cffort is made to put a ceiling on the
ircome from the corporate sector, No company
will be permitted hereafter to pay out mode
than Rs. 5,000 as salary. No company will be

permitted herealter to shell out mwore  than
Rs. 1,000 as allowances and all that.  For
whatcever capital gain there is, there is tax

being imposed. Higher wealth tax is being
imposed.  The corporate sector is being  taxed
and this is the beginning of the taxation.

But may 1 say that the scctor
carnot be shaken completely because we want
a mixed cconomy here ? If thereisa a gua-
rantee for the reinvestment  of the corporate
sector money in this country and if it is ot

corporate
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drained out by the leeches, there is no danger
in the corporate sector being left with a certain
measure of money so that reinvestment may
take place until such time that the public
sector grows up tall enough to absorb the
whole thing and take over the productive
enterprises of this country. Tdo not want to
go further into it.

Coming to direct taxes, I rcmember, in the
Taxation Enquiry Committee of 1954, Dr.
Jobn Mathai put forth one suggestion, The
ultirate aim he <pelt out was that the highest
income after tax, that is, the net income,
should not be more that a multiple of 30 of
the income of the lowest slab of the Indian
tax-paying assessee, That is, the highest income
must not be more than 30 times the lowest
slab. What is the picture we are finding here ?
A person who is earning Rs. 10 lakhs, after
tax and surcharge, is going to get Rs. 67,0C0,
which means, ten times the lowest slab man,
Could it be more steep and morc regressive ?
Therefore that is being done. But what is
more important is the concessions that have
given.

MR. CHAIRMAN : You will please con-
clude now. Time is over.

SHRI C. M. STEPHEN : One more aspect
is deficit financing. Itis only to the extent of
Rs. 220 crores, In the Fourth Five-Year Plan
deficit financing is contemplated to be Rs. 850
crores and the Fourth Five-Year Plan con-
templates that in relation to the resources
deficit financing can be to the extent of 5 per
cent. If thisis the standard, with Rs. 375
crores more that you are putting in and out of
the entire resources that would be pumped in,
this Rs. 220 crores is absolutely nothing.

MR. CHAIRMAN : [ am afraid, you will
have to conclud« now.

SHRI C.M. STEPHEN : Itis not going
to raisc the price level at all,

There are certain points I want to make but
as there is no time I am concluding. The
unemployment problem which is there is being
tackled in a very vigorous way. When we
come to the question of the overall Plan tempo,
we find that is being taken up on a higher
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tempo. I am really sorry that I am not spared
sufficient time to go ahead a little more.

MR. CHAIRMAN : Kindly conclude.

SHRI C. M. STEPHEN:
minutes.

I want two

MR. CHAIRMAN : You will not take any
more time. Please conclude.

SHRI C. M. STEPHEN : Others are
given. I ask you only for two minutes more.
My party will allow it, I am sure.

MR. CHAIRMAN : Kindly conclude.
Kindly appreciate my difficulty. I am help-
less in the matter. You will pleasz concludc,

SHRI C. M. STEPHEN : I am not in the
habit of encroaching upon the time limit, but
there are certain points which I do want to
make out. I crave of my party to give mea
few minutes more, if there is anybody here.
The Minister s here and he is agreeing. It is
the party’s time.

MR. CHAIRMAN : Itis not in my hands.
Iam bound by certain rules. Kindly con-
clude.

SHRI C. M. STEPHEN : The party can
give me the time.

SHRI K. MANOHARAN (Madras North) :
You are wasting your time. Go ahead.

SHRI
ing.

C. M. STEPHEN: I am conclud-

‘My hon. friends on the other side attack
this Budget. 1do not want to reply to that
attack but the basic question remains that a
national challenge and a national task have
got to be fulfilled. My hon. friends on the
other side have been making grimaces about
garibi hatao and al! that. 1 have an answer
to that. Has anybody got an illusion thac
overnight in the morning, poverty can he
removed ? Poverty can be removed only by
successive action. The question is whether the
direction is correct and I say that the direction
i correct,

One moie point and 1 have done, The
Finance Minister has laid emphasis or regional
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imbalance. He has laid the emphasis ccrrect-
ly. The unemployment question is a major
question. I may make a mention of the crying
uncmployment problem in my State. The
unemployment problem is characteristic of my
State, that is, educated unemployment prob-
lem. We have got refugees from East Bengal
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From that point of view, I consider this
Budget as a growth-oriented Budget.

The Budget proposols have been criticised
by the Members of th» Opposition Bznches in
all imaginary ways. AH the adjectives current
in political lexicons have been used to

coming on. But you are having refugees in a
long line coming out of Kerala, the educated
people, who want jobs......

MR. CHAIRMAN : Now, I am on my legs.
Of course, it is an interesting speech. But you
have to finish now. Please sit down.

SHRI C. M. STEPHEN : Just half a minute
more. 1am winding up.

1 would appeal to the hon. Finance Minister
and the Government of India to take a parti-
cular part of the country, for example, Kerala,
wnere there is a particular problem 2nd to
tackle that problem on a crying-solution basis.
The unemployment problem in my State may
be taken up like that and it may be tackled on
that basis.

With these words, T support the Budget
completely with a full satisfaction that I have
got before me a Budget which is progressive,
hold, purposeful and satisfying in all respzcts
and in all measures.

SHRI BISWANARAYAN SHASTRI (Lak-
himpur) : Mr. Chairman, Sir, I rise to
support the Budget proposals. I aiso take this
opportunity to welcome th- Budget as a
growth-oriented Budget. The Budget has made
certain marked departures from the past in
respect of creating a cess for the children,
imposing restrictions on expenditure by the
companies and acquiring property at the de-
clared value by thc owners.

The Budget is not merely a statement of
receipts and cxpend.ture nor itis an account
maintained by a housewife. The budgetary
provisions reflect public finance. Itisa baro-
meter which indicates prosperity of the country,
the social conditions and the standard of living
of the nation. Therefore, the Budget proposals
are to be examined from those angles. It
should not be taken as to whether a taxis
imposed here or there. But it is the totality
of the view that has to be taken into account.

d it. Perhaps, they want to make
their existence felt by the people in this way.
The Budget should be examined objectively,
There should not be any subjsctive view.

The Congress Party received a massive
mandate in the recent mid-term poll from the
people for transformation of the society to lead
the nation in the path of progress to prosperi-
ty. To put this question as to whather the
Budget proposals have helped in ush:ring a
new order, the answer is ‘““Yes”. The next
question is “How?”. To answer this question,
let me point out the weaknesses of Indian
economy and India’s public finance. These
are, to my mind, (a) inadequate resources,
(b) inequal distribution of wealth and (c) slow
pacc of industrial development.

Since the Finance Minister has to find out
resources, he cannot but step up resourcss to
finance industry and other things for rapid
growth. Of course, he can borrow money from
foreign countries. But a nation’s strength does
no. lie in what it can borrow from other count-
ries. Its strength lies in what it can produce,

Again, there are political difficulties. If
there is a deal with the USA, the slogan raised
is : The country is mortgaged. If the deai is
with U. 8. S. R, the bogie is : India has be-
come a satellite of Russia. When therc isan
impose on the affluent society—I should say,
on those who have something more than the
others,—the cry is raised. ‘The budget is anti-
people.’

16.00 hrs.

This reminds me of a Jataka story.

Once a dacoit in a forest used to rob and
kill passers-by. But he would not kill a person
unless the person is made to appear a guilty
one. He had his own standard of judgment.
He had a bed and he asked his victim o iie
on the bed. The dacoit warned him that he
would be killed if he was found shorter or
longer than the bed by a hair-breadth. And
consequently, the poor feliow was killed. .
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The Budget proposals may appear short to
those who do not belicve in democracy and
long to those who arc opposed to socialism.

One should not make his mind too much
prejudiced and adopt a fault-finding attitude.
It appears full of blemish to a prejudicial
mind even though there is no blemish.

The Finance Minister proposes to mobilise
resources for growth and growith alone can
lead the country to prosperity and socialism.
Only growth can remove and banish poverty.
Therefcre the budget is consistent with the
Slogan—Garibi Hatao.

It is said that therc is no tax on corporate
income. That is not the correet picture. The
tax on corporate scctor may appearently
appear static in the present time but in the -
near future it will create more and more avenue
and yield more taxes, in the coming ye:rs.
There are restrictions placed on salarics,
perquisites, travelling expenses etc. There are
taxes on the maintenance of guest. houses.
These are only a few of the various taxes on
the corporate sector.

Coning to the Taxation proposals I want
to say a few words. What should bc the fiscal
policy that should be followed by the Govern-
ment of India ? What is it that should be
done in the present context
promised socialist socicty ?

to usher in the

In ancient times the fiscal mecasures were
such that there should not be any heavy
burden on the agriculturists. They arc not
only the backbone but the kingpin of th.:
nation. So far as businessmzn and traders arc
concerned,- the taxation should be gradual.
Whatever tax is imposed, that has to be reali-
scd in full and then only mnew levy may be
imposcd.

I am afraid whether the Government has
got the machinery for realising th~se amounts.
1 do not know whether the Finance Minister
has got the machinery geared up to this extent
whatever proposals arc made would be fully

imvlemented.

It is apprehended that when nrew taxation
comes into force there will be price r'se. If the
pace of growth makes steady progress the fear
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is baseless. If there is no growth of course
there will be price rise. In a changing situa-

tion ncbody can gy that price will remain ever
steady.

The Indian economy operates on a very
narrow margin. Therefore, marginal shortfall
in supply and marginal increase in demand
may upset the entire cconomy. There should
be-emphasis laid more and more on Resources
and the Finance Minister has done well in
mobilising resource for growth.

During the last three plan periods the ave-
rage annual total output has been increasing
at the rate of 3} per cent, Agai.sst this average
the annual growth ratc of population ‘is ahout
24 per cent. It means, we had a nominal
1 per cent average per capita output. If therc
are no resources there cannot be growth and
the country cannot progress towards prosperity.

Therefore, taxation is inevitable. Now, the
question comes o1 which subject there should
be tax. There is objection that tax has bzen
levied on maida, petroleum ar.d other things.
Of course, those things should not be taxed.
But to mobilise resources, such things as are

utilised by the mojority of the people cannot
be exempted.

So far as tax on lipstick is concerned, it is
stated that it is a tax on cleanliuess. But if any
body remembers or recollects the origin and
devclopment of the application of lipstick, he
will be horrifid becausc it has a very nasty
past.

While making the budget proposals, I am
sure the Finance Minister has kept in view the
social obligations and the social needs. In
this respect, I would quote what the Prim-

Minister said while presenting  the budget last
vear, nam:ly :—

““The budget has been .prcparcd to recconcile
the impcratives of growth with concern

for the well-being of the needy and  the
poor.”

I would appeal to the Finance Minister here
about onc thing—some concession of taxes on
motor spirit. He has imposed tax on items like
motor spirit, maida, soap and other such things.
These are the things which arc used by the
lower middle class people ar.d others, not but
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by the common peoplz in the villages. ‘Those
who have criticised this have the peeple livine
in the urban arcas ia their view. You may go
io the villages and sce if anybody uses bread
or thirgs prepared out of maida. The people
living in the cities are more vocal and they are
an organised socicty, and, therefore, their voice
is raised here by their representatives, but the
voice of the people living in the interiormost
~illages has ncver been raised.

There is scope for practising economy on the
sxpenditure side. To mention briefly, luxury
cars should be done away with, There is scope
for practising cconomy in our foreign missions
abroad,

Coming to my State, I must speak one word.
‘We livein a peculiar geo-political condition
that is not of our creation and we are destined
to live there. Private capital is shy of coming
there, and the Government of India arc not
coming in a Dbig way tocstablish industrices
there, and, thercfore, there is regional imba-
lance in growth. If there is regioral imba-
lance, the country as a whole cannot prospe..

Sofar as the cmplovment position is con-
cerned, the BSEF und the CRP are the two big
things where there is big recruitment, but T am
S0rry 1o say that not many persons have so far
been recruited to thesc forces from Assan:.
Since these provide the greatest cmployn:ent
avenue Twould take this opportunity o appeal
1o the Government of India to look into this
matter,

SHRI  VIKRAM  CHAND  MAHAJAN
{Kangra) : There has been great criticism re-
Barding the budget proposals. Some have gone
far and have eriticised it by saying that it is a
sort of betrayal of the masses and  of the trust
Yeposed by the people. s my hon. friend
Shri Biswanarayan $hastri has put it, onc can-
not be more cflective by using adjectives but it
is only mere oratory. But onc has to look into
the realisties to find out
budget means.

what exactly the

Fhe present budget i<, one cazmot deny i,
“great step in the march towards socialism.
A real effort has been made to reduce incqua-
fities and 10 meet the problems facing the
“ountry., ‘The main  problems facing  the
Country arc the problem of inequality, the

Problem of unemployment, the problum of

Poverty and the problem of population explo-
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sion, and the problem of malnutrition which
the newer geacerations are facing. For example,
our younger generations are not getting'ecnough
nutritive food. The result is that they are both
physically and mentally under-developed.

In this year’s budget, a big attempt has Leen
madc to see that they get proper nutrition.
Thus for the first time perhaps in  the central
budget, there is a provision for nutri,}ion for the
voung children.

Sccondly, there is an attempt to reduce
inequalitics. . For cxample the- rate oi wealth
tax has been raiscd. If a person has a wealth
of Rs. 15 lakhs and he puts it in fixed deposit
in a bank, it will fctch 7} or 8 per cent; if he
invests it in companies, he may get 10 per cent,
On a wealth of Rs. 15 lakhs, incoms= at tke rate
of 10 per cent would cometo Rs. 1,50,000.
On this, income tax would take awav about
Rs. 80,000 to Rs. 90,000 and he would be lelt
with Rs. 60,000 or Rs. 70,000. So on a wealth
of Rs. 15 lakbs, the net income would be
Rs 70,000—a return of Sor6 por cont on
capital. What would happen iff with ecach
successive vear, the wealth of that person would
be going down, from Rs. 15 lakhs to Rs, 14-
1/2 lakhs and so on, So in this budget there
is an attempt to reduce excessive concentration
of wealth among the higher echelons.

‘I'lien the budget enlances  the income tax on
incomes over Ry, 13,000 a year, leaving out the
Similarly taxes have  been
imposed on Juxury  goods, not necessities like
wheat, rice, dals ete. Of course, as speaker
alter spraker pointed out, there is scopz for
modification of the tax on maida, and petrol,
specially  those run taxis and scooters.
1 hope the Finance Minister will reconsider
this at the appropriate time. Also I personally
think th» tax on coarse cloth should go, but
there is justification for taxing the finer varie-
tics of cloth.

weaker sectiouns.

who

made to tax the
more
aroups, T'he

comes  practi-

Thus an attempt  has been
wealthier  sections
henefit to the
exsmption Hmit now

cally to Rs. 6,000 a year. This is quite fair.

of socicty, leaving

lower  income

provided

Now, I would like 10 give a ew  suagestions
which may be looked into. ‘There is great scope
for cconomy in  the administrative structure.
We have a chain of oflicers,  from  the clerk,
o the head clerk, 1o the section  officer, then
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under-scerctary, then dcputy secrctary, then
joint secretary, then additional sccretary and
ihen Secretary. Fach has its complement of
chaprasi -etc. which  means that there isa
multiplicity of officers in the entirc burcau-
cracy, Not only it causcs a heavy strain on the
cconomy, but efficiency also suffers. The time
has come to reconsider whether we really nced
such an claborate echelon of officers. 1t happens
that the main decision is taken at the lower level:
for example, the clerk  takes the decision and
1 think in 90 per cent of cascs, this decision gocs
through with minor modifications. Thercfore,
it can be considered whether it is not propcr
to cut out this claborate system which has
hecome outmoded and  reduce the number of
officers, having onc or two instead of such a lot
of them.

Sccondly, T find that the Estate Duty  which
is painless and brings about social justice has
not been revised this year.  Our rates are
Jower than these of Great Britain, I, therefore,
suggest that a higher Estate Duty  should be
jmposed. It will be easier to pay and it is also
not deterrent to the cconomy of the Lusincss,
There is no celling on business income. In
fact, it docs not deter a person fram carning
more as some other taxes may, This is enc of
the strongest arguments put forward in favour
Lstate Duty and lesser taxes on
rrgular incomes. I think the present income-
1ax should continue and at the same time we
shiould have a higher Estate Duy,

of 2 higher

We have a great problem  of population
cxplosion.  "The present system of taxation
favours the married man and  the person with
a larger family. A bachelor has 0 pay more
ithan a narried man and a marricd couple has
1o pay more  thana person with
two childern.

move  than

So I suggest that  the bhahelors
should be ziven more  incentives and  people
familes should be taxed
‘T hose who exceed the imit should
of penalty for
weaker sections of the from getting
the best outof the provisions made by the
country. Uherelore I suegest that there should
be a tax on larger amilics,

with larecr more,
pay a sort
depriving  the  children of the

socicty

Deficit financing should not e
such a great extent
hurts the weaker
it s

resorted to
uitimately it
socicty and
indirect tax, Deoficis

because
sections of rthe
in factasort of
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financing is nccessary in a growing cconomy

to a certain extent, but if it crosses the upper

limit,; then it starts hurting the cconomy-..
I think dcfigit financing to the extent of
Rs. 220 crores would not help the cconomy

and may hurt the cconomy.
that this heavy
avoided.

Therefore T suggest
deficit financing should be

Finally,
whole

I submit that the Budget on the
is an attempt to reduce  incqualitics
among the diflerent seciions ol the society. Tt
is a hudget which does help invesiment and
growth. I hope that the suggestions which:
I have made will be considered.
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G fergEgam W oFE a@rq OHT £ &1
F2a1 2 % wa sy |9t ¥, «Gq¥ gr3as
v | AT ' g wfRgi & zad s
9z ¥ 7 SfEE A wnEA &7 S gl 2
sax1 F5 frgga Fwar ad Sgan, 9w

0 =15 Faw IsM@T AL ArAT | AT T

¢ & avwrdy saalei & ag #7 aZwer
W W Y gEdara gUosnanr | w1E qegA
#ZH T3 A1 fgrma a8 azdl &0 F szar
FzAT g T gw wwiwAE @ @ww seen
FEZA ¥ AT OF a1 7 sz gwar 2 fwoaw
AN FT, 3F T AFIT FIF ISC,...
(zmmwm@)... 17 Trsq @ar viw #% ifam )
AT AXIF £ AT qAT 41 ¢ 47 q€7T 2
ATTET A7 ZIIAT #1 7 47 957 2394
#faat 1 =T AT 0.
AN HONLMEMBER

What is the need of
this House also ?

oY ASHZ UM : That s necessary. THAT
e & Fu, AL vEAT TRy £ a oA
{97 sra% Tawn 9% TAH 97 ° aqwwr Ay
TIO HIFT ®TT N AT IAF A ATT
FIEFT @R 21 7308 | U g9 41 az
A7 g5 fF S0 owigt § eEF-wid I
TAA AT g7% A a1qd o qFmT e
29 9%, 1971 &7 {50 4741 29171 Fiz-
X TE IANM FT AS AE AR Ll
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SaF AAHT ST F AT FEAE FE G
T EW, AN ET ATES FIH FIA AS
ST AT & UFATIS TS AT FAAT
agr &7 faadt em gz fi =@ 9FR
[SAEAT F AT & O ARHT AT ZH
geF H @t 4 i1 319 ¥ &W FW A1 9
SART FHIE FLF FT FTH AT F7 (=297 1
gE AW FTTT A aw 1 St faEdr &
FITT ATAT AT I@F (AT qraT &7 qT ST
a4 ATAT 41 g @ {2 AT AT T
FIH w79 g, Umtwfady adf, =&w a9,
Fg AZL TEAAIT FTF A% @7 Al IAAT
1 x| 7 faav )z gz gl w1 A
% 7z ferzad FwIT T A0 | T oM F3;
IAERT T@AT 124 £ ¢ zAfau jIv end g
Bz qv St st fa=sre @vAr ArfEe
{17 AAT & WA% 9T 1 o9 499 &1 g0
i 937 97 39 F qAMEAT AT |

SHRI Y. S, MAFAJAN  (Buldanai @ Mr,
Chairman. Sir. I welcorae the budeet presented
by the Finaree Minister to this House. 1 welcome
it hecause it is progressive, radical in
and purposcful, Under a planned  economy
like ours, the annual budget is an

nature

important
in-trument of cconomic policy. Tt is not merely
a statement ¢l revenue and expenditure. Tt also
incorporates the capital

receipts and  capital

expenditure of the community. That is, on a
certain expectation of resvurces. it arvanges oy
their disposal, that is it decides how the money
reseurces are o he expended for the develop-
ment of the cconomy. T think the budget must
be considered

from  this dovdopmental point

ol view,

We have adopted a policy of planued ccono-
mic development for the last 20 vears,  In o the
tirst 10 from 1931 10 1960
income mcereascd by 3.7 per cent per

vears, our real
“nnunt
and the per capita veal income incrcased  only
by L7 per cemt per

annun. During
the  next

1969, the  progress

We registered  a

nine years, till
was not so o satisfactory.
progress of 3.4 per cent, but with  population
increasing at 204 per cent,  the veal  per capite
income inereased only by 0.9 per cent. Thus,
over these 19 vears, there has been a distinet
improvement in our cconomic conditions,  Lut
it has nol come up o our expectations. During
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the last yvear—1970-71—our cconomic progress
has been fairly satislactory. Qur foodgrains
production has increased by 53 to 6 million
tonnes. Industrial production increased by
5 per cent. The real national income increased
by 3.5 per cent. This is the sccond  time  that
we have done it according to the (argets set in-
the fourth Five year plan. Not only has agri-
cultural production respouded  well, but our
exports increased. Our foreign balance was in a
strong  position and  forcign aid is being
reduced.

Under these circumstances, it was natural
for the Finance Minister to feel  encouraged to
embark on  alarger annual
develepment this year. He has decided thau
during 1971-72 we should  spend not Rs. 135
crores but Re. 300 crores more than  Iast  vear
on cconomic development. This larger  invest-
ment is going to be distributed hetween impor-
tant arcas, or I should sav. strategic areas Tike

shipping, ports, roads. mincs and  metal, agri-

culture and family planning.

1t has been said  that this programme  is
meant to benefit the private sector.  This s
looking at it from  the wrong point of view.
We want to develop the public sector so that

it would occupy the commanding heights  of

the economy. ‘I'he public sector is the  spear-
head of one economic advance, 10 it advances.
the whole of our cconomy  will advance  and
we can progress more rapidly.

This budget bas to be  welcomed  also
because it is an important  landmark  in our
march towards socialism. This is perhaps  the
most radical budget so Lar, because it slashes
down the inequalitics 1o a considerable extent.
Mr. Chairman, in your speech vou had  dealt
with this point but at the risk  of
I may point out, il you carn Re. 1 Jakh morc.
Rs. 60,000 by way of
income tax.  If you carn Rs. 1 lakh
you pay Rs. 92,000, On the third lakh, vou
pay Rs. 97.500. "I'hat means, no
can ever be vich in

repatition,

vou have to pay
more
honest man
this country,  Holding of
property beyond  Rs, 5 lakhs hecomes uneco-
nomic, After Rs. 10 lakhs, @t is sl
ceonomic.  After Rs. 15 lakhs, it is impossible,
because vou have 1o prya 1ax of Rs, 8 per
cente I yew invest Rs. 153 lakhs on housing or
put it in a bhank, you cannot get a net incomie
of more than Ry. 8 per cent, Theretore, we
have virtually a ceiling on income as well as

moye
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on property. Thisisan important landmark

in our march towards socialism.

Thirdly, we welcome this budget because it
makes a detcrmined effo: t to solve the problem
of uncmployment.  This problem  has been
with us since 1942, or since the end of the
sccond world war. At the beginning of the
Sceond  Plan  we  had a  backlog ol
five million. .\t the beginning of the Third
Plan it rose to 7 million. .\t the begin-
ning of the Fourih Plan we had a hacklog of
10 million to 14 million and it is expacted
that by the end of th: Foarth Plan it will
reach 20 million. Though the plans have been
arranged in such a way to creare cmployment
to thy maximum extent, that docs not solve
the employment problem hecause our  popula-
tion has been increasing at a phenomenal rate.
“I'herefore, some special efforts have to be made
This budget proposes  that

outside the plan.
crores crash

wo should spend Rs. 30
programmec for increasing employment  in - the
rural areas. It has further provided Rs. 25
crores for giving aid or scll-etployment oppor-
tunitics 1o the educated people in this country.
beyond  the

for a

For the first time we have  gone
plan and made this arrangemant.
criticised the Finance Minister on
that the amount provided is too small. But it
is only the beginning.  Our Government is
(uite coanscious of the immensity and  urgency
ot this problem. T am that our
Gevernment is prepared (o inerease  this pro-
vision ten-fold, it uecessary. to see that  this
Well begun is halt done.

Poople have
the  ground

quite sure

problem is solved.

Lastly, this hudget has been criticised by the
the  ground
that it would increase the price level. So far
as the prices ol petrol, fine and super-fine cloth
thot their prices will

members ol the  opposition on

are concerned, [ aaree
incrcase but they are commaodities
highee  middle

which are
consumed by the middle  and
class and richer scetions of the community, So
{or as the commodities consted by the poor
their

the case ol

country are  concerned,
prices will not Take
coarse cloth. There the duty has heen
rom 3.6 paise o In the case of
medium cloth the duty has been raised from
+.8 paise 0 6 paisc. Nobody in this sense will
contend that these inereases are apprecizble.
Again, take the case of soap,  Lauudry soap
and houschold soap have net been touched by
the increase in excise duty. Even the duy on

prople of this
increase,
raisced

pais.,
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[Shri Y. S. Mzhajan]
maida is only 10 paise per kilogram., But

since this is linked with the health and  nuuri-
tion of children, and since our responsibility
towards children is absolute its
should not depend on yield from  taxation of
maida. I think it will not be inadvisable if
the Finance Minister reconsiders his position in
this matier.

fulfilment

It is rcported that mectings have been arran-
ged and morchas organised against this budget
because it is contended that prices will increase
by 8 to 10 per cent.  This is an absolutcly
wrong conclusion. The price level depends on
a number of factors, many of which are bevond
the control of the government. Suppose the
influx of refugees increases tomorrow to a larger
number. Naturally, our expeaditure will go
up. Similarly, supposc the monsoon fails next
year, then also the prices will go up. 8o, the
question we have to consider is whether
budget is responsible or increasing the
1 submit that the prices will not
account of -he budget.

the
prices.
increasc on

The Finance Minister  deserves all our
sympathy and wholc-hearted support for the
rcason that he has brought forward this budact
under the shadow a very great trazady, a
tragedy which hasresulted in the massacre of
lakhs of people and the flecing of millions of
people o this country. They are people
were formerly our  citizens, They are prople
who belong to us and we have to give succour
to them, We do not know how much of
cxpenditure wiil have to be incurred il
are repatriared, |

who

they
This Ludgct has been bhrough
forward at such a critical tim=. Therefoce, this
deserves support from all sides of the House,
because this is a calamity for which the Finanee
Minister is not responsible, the Government of
Tndia is not responsibis. Under these  condi-
tions, T hope this House will give its whole-
hcartul support to the bhudget presented by the
Finanes Minister,

ol %z wam fey (F171477) : wenaw,
aet # faq & weardy g A o’ ww H
1971-72 % a9z 97 AG3 fA90> 9%z T75
T 9@T7 fZmr 1 & O gRdq wvAar
ARZAT Z |

AR, H AT 927 419 29 F AT,
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qOR TGIT HAC K1 ZH AT & (@d 915 Z97
=1zar g B "-’FT:F qqE ® I H FAT aA

i T agAd et wire 38 & TASIEY
72T I F+F H OF THEI GIHITHT TS ZAT
w1 g | €73 § qUISEE AT A2
2" fas "7 S fr zq a1 & fax garg
T Agd § B o A@rw qar & wearta
FAE H FAQTFT AT A FT AW A ZAL
% IF0 TALOTE AT 9, U, 99 F IAF(
=T FHIAT AR & | AW, Fg ATXT AL
o0 ® miAifes W) wifa® faamar &1 7
TR T | I H AL, THRA AT ERAERIE]
FTZTIA T 17 2a F o1 fags Sa fazm g
A%l A3faa farrg £33 w7 1 AT AT ¥
AT TA FF FT AT dFw e AT F
#qT oF qaifas «a% wifas o sagzar
1 wx 9% gy St Sqan 2 98 Aqu |
qJF 21 8% |

AT, TZ FEATGFAT %;ﬁf Za | Ffa
T A3 " ewEd wafz gg 7 g zaw
g qta qg Y gfez §ovmar wifgy 5
aaa # o4t 9aw afg g3 20 zaw fAm
qEea® 2 % A= & qvaT azi a0 o
gfax safgdia Sist w0 afaewr fFan
FA | AT EY |/ TAET & A FfT Foaea
% faaa 7 a37 #6Garg g W g S
1T ZFZI0 H( W H IS0 AAT 7 | 33F
ITE FT eqT=qT &7 JF fqa%y '{.tm ED|
stirartfasiier 2327 aveq g1 A% | gHrL o1
fazgim Z fF @qv WAy swEEqr wEET :r
AYE T Z1 F@AT AT T 999 A F
ESi a—‘Fcr FAx W F, A1 IAFT zAOEA
A9AT ¥, TAF ZAAT gf5 AFAT 20 AFAT F

\] :Qu'f

AT, T AV @S A frafr oaga A
AT Z 0 F OAAATT qAIA TV A T AT
Avfad Fxar = g o fatt ozt an
9ZR T g O fwar F saw femdAt w1 #2
FF T TR KA AFAT 980 g41 2 Forsy
AZCRN AEF 2T A1 VA E fraAy g9g &
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frafy aga womAw g1 v ¥ WiT A A
feafy o= 7% & fr Feasrdd F a97 o
W AFTAT g oA anwr & fan wEa-
FIT AT 499 9% & FF% T4 9T @
2 1w fam wifesr & 9o Frsa-
FI7T T FFAT A= & fog 97 9 F1oar
F AW fF fag q@EE F 990 F Fq97 17
qrrm & % fEEel & R #r A fmand
1T |

AW, ZE IAW H 47 7 A Fq
SHfA g2 1 WU EWF WiG-A1 W ard
F1 AmEEmFal Z R 99 d3 ¥ awa 91w
FEFIAAT F A7 afg Fvsrx 1 qrg & @
graifnn wfgeror v Wy adi anarsaarar z
fS=T St AT < 7 aw gu g gg afa®
FRATIAF F1H FHT THA aqr sr fafera
TR & ag WY g & awr | zad wfafiew
gz Y urgzas g Szl aw 31 afuw 7
afaw az-a3 Sowl &1 wodmEr fRar
W@ AT A 2 qIg SIWT & a7 ¥
aa, AT gam F7 ozfez ¥ ogwwiw A
AT T FTAT A T EAAT 7 919 )

AR F FIFTT AT T AT F faT
s 741 F12a1 g % aX A Ao a7
% 9% ofrare § &9 ¥ 39 T enfes F1
A 7T F f emavar & £, AT 9 mEa
g2 "I asmE &q % F»Tﬁ FAGFT 2
#i7 39F f=d 997ag 2 | S # foa 9o
¥ AFAT gHIA KT ATT FET AL Z |

a7z agr wAWAT &7 49 7
7L FT 209 F741 F a37 9 Q0 &7
F AT g AT & 5wy wIAT A0EET 2
fx fgor & Bl wF17 27 woAi |7 azad
AN

AHA, a9 | A FF 1A faw e
wm Z fF mafas & aawaE g adgAT
g IAF0 2T FTH @1 I frar seema
a4z UF a7 & AT FH T AT JA
S § ZFA I 7 S @afaT fFErw g
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AT AW F ART UF UG TERAT
A1FAT 937 ZIT | '

ATHT, g7 JFAAT F1 AT g BF G
T armrz,‘t T @nv i et fomd Z A
wzaw frar g 5 %= & wfa F 9wt

H, 417 3W | GHIAAIZT ATH F AN H AT
HIFRATET aTIF & THAT % FLAT T

AraifaF graear § aeET afasr &
19 AT GATZ-AEAT FIAT ATAT £ 98 I
H AT e & 24 § oF A999 9
20T 1 '

AT, IFTT T AT FT AT T
frar g @ sax @9 qea< &1 aurs &
ZATE 1T =9 ara F {7 awwieq
AE FIAT Irgar g & fasT wfaeg
qFar & AT SATN F AT H A 77 7eg-
FIM T ILEIA KT A9 77 |

AT, AT A A= afadt ¥ gar
¥ fAu, 4R Fsar F qow F fao e
JiAAIE FAA § AT AT FT SlE O®
Az g 1| Z |y afsaw e
F 25 gfqmd &qF A IeNEE *
fao gfeaa f‘ano A1 7% ZAE OF Az &
AZATY FIF Z, TAF ZT9T A T1aT 6}
STHAT F AT A T F=A1 T OF FFIL
TZTA FYA ST 7 2|

AT, QAT A T AT S GITA AT
moF AR QTR A AT FIHAT FYE
F fau azwie "azE A AT
T4/ JET FE0 7 997 I w7 aifaw
frafa 71 Z@ygnazagas s=d s fFr @
FIF &V SAFEAT XY ATT. AT fF aFT F F@r
war £ ¥, 93 @ ISEA F A1 AT GG
F1 AT Fe A | ZqE A7 AT W UA-
ArfaF, seAfrw 41 amfvg A7 qas
FT ATAATAT &1 ITF) AT F F15 fgm
AT 2T FifET )

]

\\I’ al o

GE
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[ =0 == wam fag]

A OR(T J AT F OATEAF A H
gz § Al |dify gaen E 6 GeR we
faizor & 791 =1 w2 A9F T fAwre
qF, A7 A1 AFAEANT g TZ FAATA 201
JTTT A ag Wl =AW A F U Sgi Aw
JFAT 31 AT TG T2 F4 T T
g s ¥ A9T | T TAMET &1 AW
afts v FIR 7Y ATFE T 2, a8 A0
JEAAT 47 AT 3 |

[ZT AT I, AT AR H 99 9=
arx A7 mmE g fagifer v [moaa
3w § FrEAfaw A9EE w7 FAMmAT 21
JHAT 1.

auwafa wgta @ 9T AT qIAT q19w
THIT T |

»{( & waw fag : 7 =fF 7a7 7%
2 wfAa &, T UF AFATT AR TET R
H ggar AEAT 1 =@EAA "wt| Ay
g=aaq d@ar fqgtew 5 2w 7 oy Aifs
FX ST FT TAT Z AT AWSAAIZ FU fRI0T
H UF agA 99gT FINET |

@A W, % 'ww 74 2, vF "gsAn
aa T faF F9AT AEAT 21 /AFTH
M AW K AR TAT TaAr 2 R e Aaw
AT 21 AT AT AW & 597 Afaw Iam
A 1Y AT AWM 9T FE AT | a7 A2
ASE AA | AAT F FE K AR ATAT
N1 ILFT T FF FI0 FATH T2 A7
T 32760 T Z2A00A 99T agT FAFEA
% ot frrga A FTR—sm  f Asy
A7 faarfaar #F iw F—zq97 S g
AT TAT Z {7 ANT F FZ FH 2 | AT
zaw gfz 1 I A1 Tw Zim, g =
F G TS v ediv ufaw T A

T | g 77 771 2 F o407 wifaw
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A7 § faquarel F1 qWIEG FIF & fau
F+Z 4T qSAT F FA Q7 F1 I AT T’
33A1 3 =17 3% "mafam s @aafas
97 TST § TR AT &7 & (AT dL
AT 31 A1 ZHIX ZW H &1 FJ9q0T
Ffaam g =aw =7 =1 7 garam far
ST

AZ ST AT Tl [ 3 TAHRT FTLT 977,
ATAFT F1 AT A 2 FL AL ST =
Y FAT 1 awe =wfex § sw=iF o
AN AE AT AFEAT X BT AHAT 5 | ATA-
wfas @7 7 S IAm g, o fawr 2w
TEEF T §, AT FHY AL
Ffv7 Sz ™ a1 SRH WE &1 0% 939
21 T80 32 1 zaw fAu qu gmea g fE
sEt A% g1 A% e 1 @
T |
CHRISATT AV 7IE 9% T AFAT ZU[4T 90

snfaar wfee,
v AW f{EAF O, wreE gaar amr 1>

T WEET F A1 G TH IFS FT 99T
TIATE |

SHRI S.

Tores

RADHAKRISHNAN - Cudda-
The Finance Minister has presented
this budget which is really o socialist Trudaet,
I support the Budget ard the Demands.,

I want to placc before the THouse certain
major issurs o b cousidered by the Members.
I wish to draw the attention of AMfr. Baladhan-
dayutham from rhe beneher of th Communist
party. e was making a ghostly touch in
his budget spesch and he has made a ghostly
disappearance from the House. T remembey
that he wa saving that Hastings and  Clives ol
Indian capitalism have been impeached and
the ghosts of Tastings and Clives are occupying
the "Lreasury benches. What 1 say s that those
ghosts, are not occupied  onty in treasury
benehes but ghosts are thae in the Opposition
benches also, There ave chosts everywhere in all
partiss exen in the nim: of communism.
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In the last mid-term election people gave a
massive mandate and they have impeached
some of the ghosts from the Opposition
benches.

16.52 hrs.
[Surr K. N. TiwARY in the Chair}

I wish to place before the House certain
important issues to be considered by hon.
Members. This is about the dissatisfaction and
misapprehension prevailing in the States all
over the Country, in some States and parti-
cularly Tamil Nadu.

The Chief Minister of Tamil Nadu Mr.

Karunanidhi presented the Budget in the floor
of the Assembly during the month of March.

He cxpressed his dissatisfaction. He stated that
the Finance Commission and the Planning
body had been partial in making the allotment
to the State. This is found in the Budget
specch presented before the Assembly. The
Chief Minister made special attempts to say
that the Fifth Finance Commission and the
Planning Commission had been partial. He
has argued that ncar about Rs, 800 crores has
been given to other States under Special
Accommodation. He said : “I am not going to
argue whether this amount is given or not, but
in the interest of the national integration
I want from the Finance Minister a categorical
reply to remove away the suspicior that is
prevailing here.”” He has argued that calcu-
lating on the various commitments made, the
figure comes to roundabout Rs. 98.5 per head,
calculated on the basis of all-India, whercas,
if'it is worked out for Tamil Nadu alone, it
comes to Rs. 87.5 per head. In the First Five
year plan itsclf the allotment for Tamil Nadu
comes to 10.8 per cent whereas in the Fifth
Plan it comes to only 5.7 per cent, that is,
half of the total percentage given in the
First Plan. I want to say, in the intercst of
the natjon, that let the Finance Minister come
out and clear away the suspicion that is
prevailing.

The country has to be ruled as a total entity
and anything detrimental to national inte-
gration should be eschewed. The activities of
the Gentral Government and the budget that
they present should reflect  the aspirations of
the States. ‘The Central budget should be a
consolidated one reciprocating  the aspirations

JYATISTHA 17,
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and wishes of the States. Thatis the first
point that T would like to make out. ;

Regarding taxes, my hon. friend Shri Bala-
thandayutham and others have criticised th=m
and szid that they are a burden on the pzople.
No doubt, that is the usual criticism which is
made. As usual, our friends opposite call
themselves socialists and they think that they
are the only socialists in ths country, and,
therefore, they have availed of this opportunity
to make a best show of thcir performance as if
they are wedded to socialism. Qur Minister
of State in the Ministry of Finance, Shri K.R.
Ganesh has ably replied to my hon. friend
Shri Balathandayutham. The people of our
country have seen many of these socialists in
power in different States of India ; we have
seen many of our Opposition parties ruling in
different States under the banner of socialism
and with the word ‘socialism’ impriuted or
engraved in it. They have been given a chance
to rule in some parts of our country, as for
instance Kerala and West Bengal, and we
know how they ruled. They rule thosc parts
of the country and ultimately they were ruled
out of the country. The people have .given a
massive mandate to our party, and they have
expressed their faith in the causes of Shrimati
Indira Gandhi. So, our friends need not worry
about socialism and other things. Socialism
and other things arc safe in the hands of
Shrimati Indira Gandhi and her Govern-
ment.

SHRI M. M. JOSEPH (Pc=rmade) : Deficit
budgets have become a permanant feature of
the Indizn economy. This time, the Union
Minister has presented a deficit budget of Rs.
397 crores against which he has announced
fresh levies for Rs. 177 crores still leaving a
deficit of Rs. 220 crores. There is cevery likeli-
hood of the deficit being increaesd for the
year 1971-72. The budget provides for only
Rs. 60 crores for the rcfugees from Bangla
Desh, an amount which may have already
been spent. On  the Prime Minister’s own
calculation, Rs. 180 crores may be needed for
six months only. But in the budget, provision
is made for a sum of Rs. 60 crores, though he
expects no more than Rs. 20 crores by way of
foreign assistance. How can he be certain that
there will ke no further influx of refugees ? I
doubt whether the refugees will not swallow
much of the annual plan allocations for 1971-
72. So, the Central budget deficits will be
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[Shri M. M. Joseph]

considerably larger than what the Finance
Minister expects, and thus the gap between
income and expenditure will be larger.

It appears that Rs. 731 crores remained
uncollected during 1970-71. Government
would do well to collect the arrears first and
utilise it for the developmental works instead
of levying new taxes on consumer goods which
are necessities for the common man. The pity
is that most of the tax money will be invested
in the public sector industries which go on
incuiring losses year after year. Rs. 100 crores
was spent during 1970-71 for clearing the
heavy losses on Industries in the public sector.
If this is continued, the private management
may be forced to think why they should not
also be as bad as the public sector.

The Urion Finance Minister has succecded
in his revenue-raising exercise. His eye has
caught almost everything under the sun. He
has relied very heavily on indirect taxes. The
proposals will fetch Rs. 177 crores during the
remaining months of the financial year, out
of which more than Rs. 75 crores will be
through indirect taxes.

17.00 hrs.

Really, there are some redeeming features
in the present budget. Raising the exemption
limit of individual income-tax, encouraging
small savings, making special provision for the
cducated unemployed and fixing a salary
ceiling of Rs. 5000 pcr month are welcome
features. A sum of Rs. 25 crores is being set
aside for schemes specially designed to absorb
the educated unemployed ; I hope my State,
Kerala, which is in the forefront of the arena
of the unemployed, will stand to Lencfit con-
siderably.

The Finauce Minister said in his speech
that the Government have received from the
people a massive mandate for socialism. I do
appeciate it, but the Minister and Government
as a whole should think again whether this
budget lcads to socialism or not. The new
proposals would make the common man’s
bread, clothes and travel costlicr. Bread is the
cheap food of the poor ; bread and butter is
a common middle class breakfast, not the
privilege of the rich or of the higher income
groups, The increas: in the cxcise duty on
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maida is, no doubt, an anti-socialistic step.
We. the Christians, pray every day: ‘Give us
this day our’daily bread’. If the Government
do not come forward witha proposal with-
drawing the excise duiy on maida and bread,
the poor children of our nation will, I am
sure, begin to pray : ‘Oh, Mr. Chavan, allow
us not to chavan ; give us our daily biead ata

moderate cost’. Chavan in our language mcans
to ‘die’.

Similarly surprising is the statement that
readymade garments are mostly purchased by
the well-to-do. The additional excise burdens
on the cotton textile industry will have an
adverse effect, particularly at a time when
the industry is in such a bad shape, The over-
all effect of these duties will be to increase
the cost of living on the masses. The iucrease
in petrol prices would make travelling more
expensive. Three-wheelers and taxis are bound
to raise their fares because of the increase in
running cost. Every ncw levy will have a
chain reaction. The increase in the duty on
petrol will be reflected in higher cost of road
travel. With rail fares being increased, travel
by road 3s well by rail is going to be most
costly.

The 20 per cent tax on foreign travel will
affect our economy adversely. At least expor-
ters should be exempt from this tax. My
humble suggestion is that the Governm nt
should come forward with a proposal with-
drawing the excise duty on maida, bread,
coarse cloth. petrol and readymade garments.

st fragar aet (o) - gunfa
g1, g9 9z # fam gy ot FY sr=d
PIT T A wF FEE 4, A F faww
H, IAFY qAATT AT g ST IAF TFH (A
43 @dfatr #x @R 5 S FagE
I FLWE a8 Fgf d% Ifwa & | r=rd
g A 73 & faga ¥ ag foar 2

7Y A FEATE WAL 39 q189H |

X MY AT, FT AT qET AT
wF w@Ar wifge 5 faw qwg & waw
T ¥ W T IAT G, T I A0 F Fawrrean
AR TIawr g F FM oF T
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ST S/F w1 " ag sAn W &
& ¥R o s ¥ 1 1 AwEr gy W &
T wmar % a7 #t q@ar & o) oA
¥ I § 5 @ ot gow fre g
Ao R gifr 7 9gd, I g Y T
F FAT FT AT 16T |

AR H ST ATYN SY FT Ay
T § ITHT FEEY X FEA A R Frrar
QeE awl 1ag W oww ¥ ek
W famed Y aw @ @, v @w@r
R A e g frow @ e
F A AL W ) IW IHR a0 7 Ay
SR TEE fF T wd Ffu o
e qu faw amg sk @ A afra
9gd, IqF afy 9By, IgF HIg A
&, g gt T w & fr ag amEr
A AT § f AT & a7 A & gz %
AT ATE@AT

WAy § afeEd awz s § Wk
ﬂ’mffa%%'@ww’?aa‘t TR § g A
AT AT S @ R 1 e €, S Qe
Tl AW § 9 a3 e a6
o 7t a3y | qaft zw A & g
F T T R wg Agw A v N
AT AT F 1T dmr @) @ A ag
fE @™ g o gmr dreer dawe 21
daa @ | qar @ A awar &
T F FArn g A gaw fou dar ar
=R &1

W Jarg # e # E g AT F,
G S AT wAA@ g 98 T qAE
grar 21

[T X FAqTAT & A1 IgH! 991
¥ 0 4% ¥ 3w &g ar wifed & 1 e
@ g A fom o &
ST @1 § ITH FRadt smar ¥ R wai aw
Y faar 1 @wAT %) ol ¥ A= A
FY &, et ¥ frwrm @ g &, w4
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% Ig o 3fee st wwhr R
TF & Mg ¥ ML FX AT TG Al
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e fRegsfisr #% 1 g Qv Yar v
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g a3g ffe qad &1 oMo T AN F
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gfezaior § e A @ FR FE =0fET
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qg eI A%l TS | 9gS qag a7 &9
fer & s & STEr IW & ATar
FT I+ anfgs X @fAw &ay A
IAFT @gAT [T AT A1 Qv fF e
SFT GIT HY TS AW FT JT9AT 9T 39+
FEAWT &1 g oI Fgrm 97 | JfFT g i
A1qF qar 7gY fawar
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garaz g fF agama farR I g @
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IFHT [ F AT g T /9 F fow
FAT T | AT S GI=A ST 91 a8 FA
ATIHY 4T | IGF AT J qle 9T S gHleT
AT 43 T AT | a8 T FT I&T | A
dar fF ag avaFEm g g ar 3ag
Bi% H OF o FT AT I@T AT IqHT A%
SEX A1 AT AR ag fE Tz AT
TEFT @ ag AT F W fagear =vgan
o7 | gfEar TTETAT AT F Fvg FT TE oA |
AT TF AR F TS0 @IAAT 1T | 9T
F g gud 43 sy 2z mUaiREed &
e & agi oF 9@l 937 91, g4t 9T
ar frr s ag Y 2z AT 4 ag Asana
st & ww fagerer srgar 9r B wE
afgar 7 w1 st 1 gfear @y ¥ @
IR AT TG AV | Y & ST Y qur
f& a7 & & & | 9EF sax faa
faega 3% FT & 1 qg @A af g
A Y 1 IEA I A ag e
TFE G |\ SEd IWF awsT A6
AT ¥ AT F I@F wwET A eiw
AT ag gur fv sua faT 9z S o
FT AT 9T a8 ST 93 3 frr st ag
i W e ey 1ag QT i s FA
T, A Az g37 N @ o FgHE A
¥ | 39T FIT ART AL 3G, a9 THEE
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o WY gug § fF gramE o & aun
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A T TF T TF ard Far AF | S_E
FEr AT X T q@ q T 01 gAry
qE AT @ al g (AT AT THT
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AT W § qg al AH FILT AT ATAY
13 W 238 WFHX AT FIAT AT
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fesd § g aG@w qa Y 39 AT FT
qUIAT & aFar g six afe sy e a
FiHT dY IAY 3T JUTAT FT AT A

AT AEI & |
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arfgy 1

fag @t F1 @ faua ¥ sHFT A<
gaafad w0 § 5 agfra frmaa &
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qF-3rgF A § fFead $&F o afa
FATAT | ST EFW THET 99T AT &, I
JgFT qGA FIA  fBT @ ISM A1fRY
g | e At fFwar sar, Qv ag R
feafq qmaa 7 s

# o e RS gae fad oad
g, @t agiey A4 Ifee § w@W, g wai
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Fr 2w F Qg S FI9 Iz AMlEY, 9H
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SHRI J. B. PATNAIK (CGuttack) : I risc to
support the Budget and to congratulate the
Finance Minister on doing the best of the
difficult job. The cconomy of the country is
poor. Itis 80 per cent rural and 85 per cent
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in private hands. So poverty here is not
only a problem to be solved, it is an impedi-
ment to the solution of the very problem. It
is therefore from this point of view that we
shall have to see this Budget. A challenge has
been thrown and the Tinance Minister has
taken up this challenge. In response to the
commitment of the party he bas rightly
discharged his duty to the nation.

There has been a lot of talk about the aboli-
tion of poverty. Some Members from the
opposition party have ridiculed the idea and
the party’s commitment to the abolition of
poverty. I say that if poverty is to Le abo-
lished from this country and if socialism is to
be brought about in this country, it is only this
party which can bring about socialism and
which can abolish poverty and not those
people who have monopolised socialism on the
opposition benchcs,

What is expected of a Finance Minister in the
Present circumstances is not to usher in socia-
lism only through one Budget or a few Budgets
and the Finance Minister has put this point
very ably in his speech, What is expectied of
the Finance Minister is to bring forth such
proposals which can lead to taking bold steps
towards the socialist goal. We shall have to
consider this Budget from that standpoint and
see whether the Finance Minister has been able
to take a bold step towards climination of the
f'cgional imbaiances and the disparities in
u}cumr:. He has taken the right step in this
dx‘r(ction. He has moved against concentration
ofwealth in a few hands, and for locating
unearned incomes and unaccounted  wealth.
He has heen able to give more opportunities to
those who are socially backward and econo-
mically retarded. He has taken a bold step
towards solving 1he problem of uncmployment
in the country and he has made a large pro-
vision for the quicker growth of the country’s
¢conomy. The Finance Minister has promised
legislation against benami holdings and under-
valuing of propertics. He has provided Rs. 75
crores for providing cmployment to people
both in the urban and rural arcas. He has
provided in actual teims of expenditure Rs,
300 crores morc in the Plan outlay for the
Centre than  what was donc in the previous
year,

‘There is much controversy regarding deficit
financing and indireet taxation. In a develop-
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ing economy, deficit financing to a reasonable
extent is allowed. I may quote here some of
the examples of history. The Soviet Union in
the decade 1929 to 1939 has multiplied its
industrial output by three times but the prices
have risen in that country by seven times.
Even then, this has not affected the economy
of that country, During the three decades
preceding the first Great War, Japan’s economy
also showed a rise in prices. The prices had
risen 200 per cent, but at the same time, there
has been a remarkable industiial growth and
there has Dbeen a remarkable agricultural
growth. So, deficit financing is not. always
bad. Deficit financing to a reasonable ecxtent
somewhat becomes inevitable ina developing
economy, and from that standpoint, we have
to judge the deficit financing in our budgets.

Then, there is a controversy regarding the
increased rate of indirect taxation. In fact,
as an inducement to save and as an induce-
ment to invest, a proportionate increase in
been  accepted

indircct taxation has as a

feature of modern economy.

With thesc words, T would now make a few
submissions to the Finance Minister. His state-
ment regarding elimination of regional dispa-
rities is welcome, but if we take the three Plans
into consideration, the rich States have be-
come richer and the poor States have become
poorer. The States which are at the bottom of
the economic ladder arc the States of Bihar
and Orissa. The per capita Central assistance
to these States during she Fourth Five Year
Plan is going to be Rs. 63 and Rs; 71 respec-
tivcly, whereas to some States it is going
to be between Rs. 157 to Rs. 382. If this be-
comes the attitude, how can we eliminate re-
gional imbalances in this country ?

What is needed to turn the corner is provi-
sion for rapid electrification and irrigation
facilities in this country. I propose that there
should be a countrywide plan for clectrification
and for cxtension of irrigation facilities to
cvery inch of land. There are now certain
States where clectrification facilities have been
provided to almost every village, from 60 per
cent to 100 per cent of the villages. There s,
on the other hand, a State like Orissa where
clectrification facilities have been provided only
to two per cent of the villages. So, this dispa-
rity in cleetrification in this country could be
removed if there is a plan on the basis of the
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whole country and not Statewise plans. I
would submit to the Finance Minister whether
it would not be possible to have a type of
Commission for both electrification and irriga-
tion for the whole of the country, ard for this,
the responsihility should be taken by the Cen-
tre and the States equally.

I would suggest two measures in the inte-
rests of augmentation of our Government’s
revenue. One is nationalisation of import and
export trade. This would give us a large in-
vestible surplus and secondly the arm of taxa-
tion should be extended to the rich peasantry
in the rural areas, The Finance Minister has
given au indication in that respect, ard I would
submit that if it is possible he should sce that
these peasants are brought under the arm of
taxation and concentration of wealth in the
rural areas could thus be prevented.

I propose that much stress should be given
to full utilisation of the machinery for indus-
trial production in the country. Now we have
a lot of idle machines and idle industries, and
that is not only a sheer wastage but there is
something wrong in our economy. There
should be a proper vigilance on our part and
attention should be paid that full utilisation is
made of our whole industrial capacity.

With these words, I support the budget pre-
sented by Finance Minister.

ot w=e tag () ¢ sewe Wiy,
AT AR TR @4 1971-72 FT aste
Ny gar § ag awe g fmF anr §
TZFY AT gFar g 5 gg guwEE F
T 9 fhe 9@ «ar & #ifs awe
T A AT AR gIEET FN TF JEAIL
gar & | T W UF QT 3w &) IS
fag ag a9z fee a8 s@r 2 wifF §
gar g fF fage 20 am @ gram
fwfaz awz amar =or amar § @R Ex
g &F9 9T 339 FIg T g | arfag
F FE AW FT THAE A AN ? T TW
A GHA TFF T, QI AT FHT SO
@ ST FAT Y ! TF gHIGGTEY IT—
qisftee gard 98 Y =ifay 5 svew
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SHRI RAJA KULKARNI (Bombay-North

East) : Mr. Chairman, Sir, 1 welcome the
budget prese:ted by the Finance Minister and
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Jute Mills in Orrisa & 906
Other States (HAH Dis.)
I congratulate him for bringing such a budget
at a time when the country is taking a turn
and a new direction on its onward march
towards creating conditions for the establish-
ment of a socialist society. The budget asa
whole, isall stimulant to the economy asit

stands, without being provocative to any section
of the society.

The parties which have made an attack on
the budget, both inside the Parliament and
outside,—probably these are the parties which
are now talking of the intcrests of the people
but during the elections they did not under-
stand the interests of the people, and the people
have rejected them. But now they talk about
understanding the people. But the budget
shows that it is only the Finance Minister and
the Government who have really understood
the interests of the people, and they have
brought these proposals here. These proposals
deserve whole-hearted support from all sections
of the pcople, whether in the
urban areas.

rural areas or

It is true that there have been certain taxes
because of which there have been atiacks on
the budget. But a proper evaluation of a
budget can be made, not on the 'basis of any
isolated proposal here and there incorporated
in the budget. The budget can be properly
evaluated by the context in which it is put up.
It is the edonomic context of the situation of
today that has given effectiveness to thebudget.

It is thc nationalisation of banks, it is the
nationalisation of insurance, it is the promise
which the Finance Minister has given about
the two Bills which are to be brought forward
—one about acquiring power to government
for purchasing property at prices recorded in
the sale deeds as well as the new Bill which has
been promised for discouraging the practice of
benami transactions in land and property—these
along with the already existing institutions
which have come for checking the monopoly
—have raised the creative value of the budget.

MR. CHAIRMAN : The hon. Member may
continue his speech tomorrow.  We have now
to take up the Half an Hour discussion.

17-30 hrs.
HALIF-AN-HOUR DISCUSSION
SETTING UP OoF THE MiLLs IN ORISSA AND
OTHER STATES

SHR1 SURENDRA MOHANTY (K ndra-
para) ; Mr, Chairman, on the 26th May there



